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LOK SABHA DEBATES

LOK SABHA

Tuesday, March 1, 1994, Phalguna 10,
1915(Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair
ORAL ANSWERS TO QUESTIONS
[English]

Sugar Production

81. SHRI K. RAMAMURTHEE
TINDIVANAM:
DR. RAMKRISHNA
KUSMARIA:

Willthe Minister of FOOD be pleased
to state;

(a) the production of sugar during
1993-94 till date, State-wise,

(b) whether the production of sugar
has fallen short of the tarqet;

(c) if so. the extent thereof;

(d) the contribution of sugar by states
towards Central pool. State-wise;

(e) the quantity of sugar proposed to be
exported this year; and

(f) the action being taken by the
Govemment to boost up sugar production?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHR!I KALP NATH
RAI) (a) to (f): A statement is laid on the Table
of the House.

STATEMENT

(a) The production of sugarin the country
during 1993-94 sugar season aggregated to
56.92 lakh tonnes upto 7.2.94 as against
56.57 lakh tonnes on the corresponding date
lastyear. State-wise figures of sugar production
upto 7.2.94 are given at Annexure-I.

(b)and (c). The Committee constitutedto
formulate the Development programme for
sugar Industry for the 8th Five Year Plan fixed
atarget of 127.76 lakh tonnes of sugar for the
1993-94 sugar season. The present trends of
production show that the production will be
less than the target. However, it is too early to
assess the exact shortfall.

(d) Under the present policy of partial
control being followed since 17.12.1979. a
specified percentage of total production of
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each sugarfactory (exceptfactories covered
under various incentive schemes which are
entitled for higherfreesale quota) is released
as levy sugar at notified ex-factory levy
prices for distribution through the Public
Distribution System. The levy-freesale ratio
is 40:60 since 1992-93. No Central pool is
being maintained separately for distribution
of levy sugar.

(e) A quantity of 7271 tonnes has been
notified as preferential quota for export to
USA out of 1992-93 sugar season's
production. In addition, 10,000 tonnes of
preferential quota may be exported to EEC.
Another 20,000 tonnes of levy sugar is
proposed for exportto Nepal under the indo-
Nepal Treaty of Trade.

(f) The Government has taken following
measures to boost sugar production during
1993-94 sugar season:

(i) Early crushing incentives were
announced in the form of higher
freesale quota at 72%, as against
the normal entitlement of 60%, to
sugar mills for the production
achieved during the period
1.10.1993 to 15.11.1993.

(i) Mid-crushing incentives were
announced in the form of higher
freesale quota «t 80%, as against
the normal entitiement of 80%.,
to sugar mills for the additional
incremental production to be
achieved during the period 1.1.94
to 30.4.94 over the production
during the same period in 1992-
93 season.

(iiiy Late crushing incentives were
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announced in the form of higher
freesale quota at 72%, as against
the normal entitlement of 60%, to
sugar mills for the production to
be achieved during the period
1.5.94 to 31.7.94

Finance Ministry/Reserve Bank of
India have been requested to
provide need-based credit to the
sugar -industry during 1993-94
season.

State Governments have been
requested to ensure prompt clear-
ance of cane price dues to the
farmers by the sugar factories.

The loan component for grant of
Sugar Development Fund assist-
ance for KT Weirs and lift irriga-
tion schemes has been enhanced
fram 66.6% to 90% of the project
cost.

(vii) The Statutory Minimum Price

(SMP) for sugarcane for 1993-94
season has been announced at
Rs. 34.50 per quintal, linked to
a basic recovery of 8.5%, as
against Rs. 31/- per quintal for
1992-93 season. An advance
announcement of SMP for 1994-
95 season has also been made
at Rs. 37/- per quintal, linked 1o
a basic recovery of 8.5%.

(viii) The incentive scheme for new

(ix)

sugar factories and expansion
projects has been suitably re-
vised.

State Governments have been
requested to consider various
measures to contain diversion of
cane to Gur and Khandsar units
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SHRI K. RAMAMURTHEE
TINDIVANAM: Sir. may | know fromthe hon.
Minister the policy of the Government on
sugarexport?isitsurplus-oriented or export-
oriented, i.e., export in spite of domestic
demand meant for foreign exchange?

The sugar production has gone up in
Tamil Nadu and more number of sugar mills
have come up in recent years particularly in
the cooperative sector. Does the
Government intend privitisation of the
cooperative sugar mills also?

Is the Government aware of the fact of
the suffering of the farmers due to delayed
and staggered payment for sugarcane
supplied by them? What is the remedial
action that the Government proposes in this
regard? Is the Government aware of the fact
the support price for sugarcane has not
been paid in Tamil Nadu for years in some
of the sugar mills? In this connection. the
judgment of the Maharashtra High Court
can be referred to. as the Govemment has
given consideration to High Court's direction
also.

SHRI KALP NATH RAI: Mr. Speaker,
Sir, the Government has no proposal to
export sugar this year to foreign countries.
But we have got some commitment.
According to that. we have to export 7,000
tonnes to USA, 10.000 tonnes to EEC and
20,000 tonnes to Nepal. This is the
commitment by the Government of India.
We have to fulfil the commitment.

So far as the price of sugarcane is
concerned, the statutory minimum price is
decided by the Government of India.

AN HON. MEMBER: It should be paid
to the farmers.

SHRI KALP NATH RAI: So far as the
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advised price is concerned, that is decided
by the State Government. The statutory
minimum price of the sugarcane was
enhanced in 1991-92 by Rs. 5, that is, from
Rs.2610Rs. 31 perquintal. Again, this year.
it has been raised by Rs. 3.50 per quintal.
The statutory minimum price of Rs. 34.50 p.
has been declared by the Government of
India. The advised price is decided by various
State Governments. That is finally available
to the farmers.

SHRI K. RAMAMURTHEE
TINDIVANAM: Whatis the use if the farmers
do not get the price even though the
Government has announced it?

The Government must guaranteee tor
payment. The Minister has not replied in
regard to payment.

SHRI KALP NATH RAI: Most of the
arrears in regard to sugarcane has been
cieared inthe country but | have told you that
the statutory minimum price is decided by
the Central Government but the respective
States advise and decide the price and they
give the price to the sugarcane growers Iin
their respective States.

SHRI K. RAMAMURTHEE
TINDIVANAM: What is the reason for the
large gap between the demand and supply
of sugar to the States from the special pool
with special reference to Tamil Nadu? What
steps does the Government propose totake
to see that the price of sugar sold through
the public distribution system is maintained
within the each of the weaker sections of the
society without being influenced by the
market economy?

SHRI KALP NATH RAI: Whatever is
the production of sugarin the country, 40 per
cent of it goes for levy and 60 per cent of
sugar goes for free sale andthe Government
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of India decides the quantum of levy sugar
according to the norms of the State
Governments. We have been fulfilling
requirements of all the States and the State
Governments give the levy sugar to the
needy people.

[ Translation]

DR. RAMKRISHAN KUSMARIA: Mr.
Speaker, Sir. the hon. Minister said that the
target of sugar production has been fixed at
127.76 lakh tonnes. Due i2 low production
this target is not being achieved. What are
the reasons there for and what are the
remedial measures? Please give the State
wise details of the loans to be granted by the
Reserve Bank of India to promote sugar
industry.

{Interuptions).

MR. SPEAKER: Your first question is
right. Please listen to its reply.

SHRI KALP NATH RAI: Mr. Speaker.
Sir, the target of sugar productionis 127 lakh
tonnes. You will be pleased to know that
production of sugar in our country during
1991-92 was 134 lakh tonnes.
(Interruptions)... | amreplyingtothe question.
if you have any question you may ask, !
would reply to ii....(interr.ptions).... During
1992-93. 106 lakh tonnes of sugar was
produced and 57 lakh tonnes sugar has
been produced so far this year it exceeds
the production of sugar in previous year by
35,000 tonnes. | believe that the quantity of
sugar to be produced up to 30th May will be
equal to the quantity of sugar produced up
to 30th May last year.

|English)

SHRI ANKUSHRAO RAOSAHEB
TOPE: in 1991-92. production of sugar was
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134 lakh tonnes and in 1992-93, it was 106
lakh tonnes. This year. even though the
target is 127.6, the achievement is only
56.92 and only iwo months are left for us.
Year by year, production is reducing. There
is less production inspite of the increasing
number of factories due to which production
should also increase. What are the main
reasons for this shortfall? In addition to this.
the release is much more compared to last
year's production. Two lakh tonnes of sugar
are released more this year compared to
last year. \

What are the reason for that? From
December 1992 to 1994, out of a release of
75.000 tonnes, 58.000 tonnes only are
released to ~re company. viz. the Oswal
Group. What are the reasons? -

[ Translation Jj

SHRI KALP NATH RAI: Mr. Speaker.
Sir. he has asked reasons for less than 134
lakh tonnes of sugar production this year
Sugar production depends on the climatic
conditicns also. It also depends on the
reasonabie sugarcane price giventotammers.
If farmers come to know that as compared
to other commodities like wheat. rice they
will get more protit in sugarcane. they will
produce sugarcane in larger quantty.
Mabharashtr. 1s the largest sugar producer
state in the country. Due to drought sugar
production was not optimum there.
Theretore. there has been heavy shorttallin
production of sugar. The Government s
making conceurted effonts. Ason 31.1.93in
the country the sugar producers had to
receive arrears of Rs.475 crore out of which
Rs. 204 crores was against Uttar Pradesh.
The opposition party was inthe Government
there at that ime... (Interruptions)..

1 told that Rs. 475 crore was the anrear
in the country tast yecar



11 Oral Answers

SHRI RAJVEER SINGH: Last year it
was also your party which was ig the Power
there because there was President’s rule
that time...(Interruptions) ..

SHRI KALP NATH RAI: You mustbe

knowing it very well that there was firing in
Ram Kola which claimed the lives of many
sugarcane growers. The farmers had Rs.
204 crore due to their That time the
opposition leaders like Shri Chandrajeet
Yadav and Shri Ram Vilas Paswan of the
Communist Party.... (Interruptions)....

[English)

SHRIi NITISH KUMAR: Sir, today the
Minister is nervous. He should be supplied
a glass of water.

[Transiation)

SHR! BASUDEB ACHARIA: He is the
ieader of the Janata Dal. Please set it right.

SHRI KALP MATH RAI: Yes, he is the
leader ot the Janata Dal. The farmers were
not paid reasonable price of sugarcane. as
a result of which they reduced sugarcane
production. Due to drought also the
production was low in Maharashtra and
many other states. The farmers of Punjab
and Haryana say that they eam higher
amounts of profitinwheat and rice. Therefore.
sugarcane produced there was less. These
factors are responsible for low production of
sugarcane in our country. But we eslimate
that with the implementati=n of the present
policy ot the Government farmers will get
reasonnble prices of than sugarcane and
withthe incentives tney will be able to produce
adequate quantity of sugarcane next year
and the Government will he self-sufficientin
sugar.

SHAI RAM NAGINA MISRA: Mr.
Speaker. Sir. | am asking this question in
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regardtothe reply given by the hon. Minister.
In reply to the question whether sugar
produced so far has been less or more than
target, he replied that the quantity is some
what more. It is true that the production
made so far is equal to earlier productions.
In Uttar Pradesh, the factories worked till
15th July and this year these factories are
geing to be closed by the 15th end of March.
Thus the factories in Uttar Pradesh will work
two months less, so sugar production will be
less because crushing of sugarcane will be
less, just now the hon. Minister said that the
opposition party was in the Government in
Uttat Pradesh at that time and the farmers
had to receive arrears of crores of rupees.
But it is a fact that price of sugar and
sugarcane were fixed all over the country as
well as in Uttar Pradesh as per to the policy
of the Central Government. Is not it a fact
that price of sugar have been raise by Rs.
225 per quintal within a year which enabled
the sugarcan~ growers get reasonable price.
Therefore, 1t does not behove of you to say
that price of sugarcane went up due to the
rule of the opposition party andconsequently
the price of sugar was raised. Is it true?

Mr. Speaker. Sir. itis afactthataccording
to the present situation, crushing of
sugarcane will be closed in the factories in
Uttar Pradesh in March and the production
will be cline. Will the hon. Minister like to
make arrangementstotake stepstoincrease
production capacity of those sugarmills lying
in miserable condition in thg interest of the
farmers there so that sugarcane production
and sugar couid nse”

SHRI KALP NATH RAI: Mr. Speaker,
Sir. | would like to ask my hon.friends from
that side whether price of sugarcane....
(Interruptions)... | think it proper to reply to
the question put by hon. Members... | would
like to point it out to them that the increase
in the prices of sugarcane last year by the
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Central Government is the highest in the
history of last 46 years.

SHRI RAM NAGINA MISRA: The price
of sugar has been raised.

SHRI KALP NATH RAI: Mr. Speaker,
Sir, | would like to point it out to him that the
increase in the price of sugarcane last year
is the highest in 46 years as a resuit of which
sugar production is likely to increase very
much next year and it will be the record
production in our country.

[English]

SHRI SOBHANADREESWARA RAO
VADDE: Mr. Speaker, Sir, in view of the fact
that the consumption of sugar is increasing
at a compound rate of 5 per cent - and as
mentioned by the Minister just now that
there is a reduction in sugar production - |
would like to know whether the Government
will take necessary steps to increase the
statutory minimum price which has been
fixed at Rs. 34.50.

MR. SPEAKER: He has replied that it
has already been done.

SHRI SOBHANADREESWARA RAO
VADDE: Last year. the increase was Rs. 5.
This year. it is only Rs. 3.50. In view of the
comparative prices for other agricultural
produce like paddy, wheat and other products
- the price of paddy comes to Rs. 37.50 - |
would like to know whether the Govemment
would encourage the cane growers to see
that the benefit of de-control of molasses
goes to them. In order to encourage cane
cultivation. will you give instructions to the
factorics specifically to share 50 per cent of
the additional protits earn~d by them which
will subsequently Irad to in~rease in sugar
production?

PHALGUNA 10, 1915 (SAKA)
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SHRI KALP NATH RAI: Mr. Speaker,
Sir, the Statutory Minimum Price is linked
with the Levy price. Here, the hon. Member
is asking why the price of sugar has gone up.
As you have rightly said, 50 per cent profit on
the molasses will go to the farmers.

SHRI SOBHANADREESWARA RAO
VADDE: You have notgiventhe instructions.
Contrary to your promise, you have not
given the instructions.

SHRIKALP NATH RAI: Afterde-control
of the molasses. 50 per cent of the profit has
gone to sugarcane growers.

SHRI SOBHANADREESWARA RAO
VADDE: No. Not a single factory has given.
You take the example of the biggest sugar
factory in Andhra Pradesh. They are getting
profits worth crores of rupees but they are
not giving them to the cane growers. Do not
try to mislead.... (Interruptions)...

MR. SPEAKER: Mr. Minister. you wili
not reply to any of the interjections. You will
only reply to the main supplementary.....
(Interruptions)...

MR. KALP NATH RAI: Sir, because of
de - control of molasses, 50 per cent of the
profit will go to the sugarcane growers...
(Interruptions)...

MR. SPEAKER: So, you are expecting
it to go to the growers.

SHRI KALP NATH RAI: In cooperative
sector. 100 per cent will go. As tar as private
millowners are concemed, 50 per cent will
go for their modemisation, for rehabilitation
and for the growth of the industries. .

SHRI SOBHANADREESWARA RAO
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VADDE: Butthe orders have notbeenissued.

SHRI KALP NATH RAI: These have
been done.... (Interruptions)....

SHRI SOBHANADREESWARA RAO
VADDE: Not a single rupee has been given
to the farmers.

SHRI KALP NATH RAI: So, | would like
to say that the highest price for sugarcaneis
being given to the farmers of india because
of de-control of molasses....(Interruptions)....

SHRI SOBHANADREESWARA RAO
VADDE: No. | am very sorry to say that.

SHRI VIJAY NAVAL PATIL: The hon.
Minister has just now said that the Minimum
Support price is Rs. 34.50 per quintal which
is not sufficient. That is why, the farmers in
Maharashtra had to take 1ecourse to courts
of law. One High Court had decided and
given orders that the Minimum Support
Price to be given to the farmers should be
Rs. 730 per tonne which is double the price
fixed as Support Price by the Government of
India. This is because of increase in the cost
of production, reduction of subsidy on
fertilizers and the cost of inputs which have
gone up. That is the reason why the
sugarcane farming has become very costly.

| would like 1o kn. w from the hon.
Minister whether in view of the court’s order.
he is going to increase the Support price of
sugar.

MR. SPEAKER: That was exactly the
question which was asked by Mr. Rao.

SHRI SOBHANADREESWARA RAO
VADDE: Mr. Speaker. Sir. | wanted to bring
these facts to the knowledge of the Minister.
The tarmers in Maharasntra had goneto the
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court and the court had fixed the Minimum
Support Price which is double the price fixed
by the Government of India.

SHRI KALP NATH RAI: Mr. Speaker,
Sir, when the Government of India decides
the price of the sugarcane, they keep in
mindthe interests of the sugarcane growers,
sugar mills and the consumers. As the hon.
member was saying that the price of sugar
is increasing. | want to tell him that sugar in
India is the cheapest in the whole world, Let
him tell me the name of any one country
where the price of sugar is lower compared
to India.

MR. SPEAKER: Now, this is a question
relating to sugar. Let it be asked in a sweet
manner. The reply can also be forcetul, but
it should be sgeeded up.

[Translation]

SHRI RAJVEER SINGH: Mr. Speaker.
Sir, with just now the hon. Minister
condemned the previous Government. with
your kind permission. | would like to know
from him as to why payment has not been
made to the sugar mills of U.P. the last two
months, payment would be made to tarmers
only when sugarmills get their dues. No
payment has been made to farmers by
sugarmills so far since December. In the
circumstances In would like to know the
reasons for not making payment.

MR. SPEAKER: Payment to the sugar

mills has not been made. Nobody makes
payment to sugar mills.

[English]
Nobody pays to the sugar mills.

(Interruptions)
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MR. SPEAKER: Let us understand the
things and ask a question. Nobody pays to
the sugar mills; the sugar mills have to sell
sugar and give the money to the farmers.

(Interruptions)

[ Transiation)

SHRI RAJVEER SiNGH: The hon.
Minister has just now condemned for not
making payment to sugarcane growers. |
would also like to ask him direct as to why
payment was notmake tosugarcane growers
last year though there was President's Rule
in the State at that time.

Today, whois responsible fornotmaking
paymentto sugarcane growers? They have
not getﬁng their payment since December.
Is the hon. Minister or the Government of
U.P. responsibleforit? They were alsointhe
Government there.... (Interruptions)...

[English]

~ MR. SPEAKER: Well, the intention is
that the money is not given. Can we do
something to give the money?

[Translation]

SHRI KALP NATH RAIl: 99 percent
payment of outstanding dues to be paid to
the sugarcane growers in U.P. since
December, has been
(Interruptions)....

[English)

MR. SPEAKER: | object to this kind of
interruptions. You first hear him.
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SHRIKALP NATH RAI: There arethree
types of sugar mills in U.P. One is the
cooperative sector, the second one
corporation and third the private sector.

SHRI RAM NAGINA MISRA: He owns
four mills.

SHRI KALP NATH RAI: If the payment
have notbeen made for the lasttwo months,
| would ask Shri Mulayam Singh, the Chief
Minister of U.P. the reasons for not making
payment and also direct him to ensure

payment.
Electricity and Water For Fishermen

“82. SHRI SUDHIR SAWANT: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether fishery is treated at par with
agriculture;

(b) if so, whether electricity and water
are supplied for fishery and fish farming at
par with agriculture rates;

(c) if so, the details thereof; and

(d) the details of Central subsidy being
given to States for providing electricity and
water for agriculturists and fishermen at
concessional rates?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVERTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHR! S. KRISHNA
KUMAR):(a) to (c) No, Sir. The States are
not supplying electricity and water for
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tisheries it the same rate as for
agriculture.

(d) No Central subsidy is being provided
to States for supply of electricity and water
for agricuiture andfisheries, atconcessional
rates.

[Translation]

SHRI SUDHIR SAWANT: Mr. Speaker,
Sir. | have asked a basic question whether
electricity -\nd water are being supplied for
fish farming and -agriculture at a uniform
rate. The hon. Minister replied that there is
no such policy ! would like to state that it is
the misfortune of those lakhs of people who
live near coastal aieas. :

MR. SPEAKER: His question is whether
the Government i1s going to formulate any
such palicy.

‘HRI SUDHIR SAWANT: A body
n ied MPEDA works underthe Ministry of
Commerce where as the subject of deep
fishing falls under the Ministry of Food
Processingand DFDA and SFDA work under
the Ministry of Agriculture and thattoo under
the State Governments. Keeping it in mind,
we had made a demanc to form separate
Ministry for coastal arcas for fishing
purposes. | would like to know, through you.
whether the Government propose to set up
a separate Ministry or not and whether any
policy is being formulated involving all the
concemed.

[English]

SHRI S. KRISHNA KUMAR: We are
agreeing with the general thrust of the
argument of the hon. Member that there 1s
need for cuordinated action at the level of
‘he Government! ot indiat-. “he development
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of fishery potential in the country. Various
Departments and Ministries of the
Govemment have evolved in different ways
historically. It is true that even deep sea
fishing is now under the Ministry of Food
Processing. Also the major thrust and
activities insuchabigpotential area as aqua
culture is basically being handled by the
Marine Products and Export Development
Authority under the Ministry of Commerce.
So, there has been some thinking in the
Government of India that there should be a
coordinated mechanism preferably under
the Ministry of Agriculture, which s
traditionally dealing with the fisheries for
coordinated development of the fishery
sector. However, about organizational form
through which this coordinated action can
be achieved, the thinking has not been
crystallized atthe Government of India level.

But we are moving a note for the
consideration of the Council of Ministers by
which the Department of Fisheries can be
strengthened and at least a coordinating
mechanism can be set up.

[Translation}

SHRI SUDHIR SAWANT: Mr. Speaker,
Sir, it has been stated in the reply that
electricity and water are not provided to
fisheries at concessional rates. This
document belongs to MPEDA inwhichithas
been written that 1.2 million hectare lond is
potential for brackish water in the country.
Besides, thousands acres oflandis available
fortresh water fisheries. Only this sectorcan
provide employment to about one crore
people and we can eamn large sums of
foreign exchange. In spite of it, what are the
reasons for not providing electricity and
water atconcessional rates tofisheries. Has
the Central Government made any end
av.urorisit making any effortin this regard?
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[English]

SHRI S. KRISHNA KUMAR: Sir, the
hon. Member is correct that there is a
tremendous potential for development of
aquaculturein ourcountry. In factIndiais on
the verge of an aquaculture revolution. There
it is a substantial investment especially
through private entrepreneurs for
development of aquaculture. The
Department of Agriculture has also been
implementing a large number of schemes,
so also the Ministry of Commerce and its
agency MPEDA. There has been a demand
from the aq:aculturists that electricity and
| water supplied to them should be charge at
! the same rate as per agriculture. This Ministry
supports this view. However, | would like to
~ telithe hon. Member thatthe Government of
India does not subsidise the artificially
depressed rates of water and electricity
supplied to farmers in this country. This is a
State subject.

The Central Board of Fisheries, at the
Government of India level. has passed a
resolution and the hon. Agriculture Minister
has written to all the Chief Ministers of
States that aquaculture should be treated

. on par with agriculture with reference to the
rates for electricity and water. We are
pursuing the matter but it is for the individual
States to decide on this policy issue because
they have tobear the additional expenditure.

[Transiation)

SHRI RAM NAIK: Mr. Speaker, Sir, itis
said in Maharashtia that the people who go
for fishing ncar the sea-shore, go for
Cultivationin the sea. They are agriculturists.
A reservoir is made near sea-shore for the
Purpose of fishing. A number of times water
has to be pumped out to those reservorrs.

! Fishing is done in potatle water. Many
| times, water is taken from rivers and ponds.
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Itmeans thatthey have to perform the same
jobas the agriculturists perform. Thatis why
he has explained it in a letter written to me.
The fishermen of the entire country are
facing this acute problem. The Government
should take initiative and constitute a council
compricing of Chief Ministers and Ministers
of Powertohelp the fishermen. Will any time
bound programme be prepared by putting
efforts in this direction?

/English]

SHRI' S. KRISHNA KUMAR: Sir, in
addition to my senior colleague, the
Agriculture Minister's writing very strongly to
the Chief Ministers, we had emphasised
this point atthe meeting of the Central Board
of Fisheries recently where allthe Agriculture
and Fisheries Ministers were also present.
We are pursuing this matter. We feel that
this is a concession which can be an
advantage and which can be given for the
development of aquaculture in the country.

[Translation)

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): | would like to
remind the agriculture is a state subject. it
cannot be done without the consent of the
concemed State. We have to pursue the
matter in this regard. We will but the try hon.
Members should also try. Perhaps we may
get success.

|English]

SHRI LOKANATH CHOUDHURY: Mr.
Speaker. Sir, the questionis whetherfishery
is treated on par with agriculture. Naturally.
we want to know from the Government what
the view ot the Goverment of India is as
regards making it equal with agriculture and
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in which areas fisheries are getting less
benefits than agriculture.

MR. SPEAKER: That question has
already been replied.

SHRI LOKANATH CHOUDHURY: |
have another question. Since the country
has a vast potential of fisheries, we want to
know whether the fisheries development
projects are being projected or are being
regularised by this department or any other
department, whether the Government feel
that it is now high time that all these marines
etc. are regularised by one agency. Is there
any such proposai with the Government?

MR. SPEAKER: Eventhatquestion has
alsobeen replied, Shri Lokanath Choudhury,
if you have followed it, in the first question
itself. They are thinking of having some
mechanism for coordination.

SHRILOKANATH CHOUDHURY: Than
| would like to ask. since when had the
Department of Agriculture taken the initiative
and what has been the reaction of the State
Governments and the Government of India?

MR. SPEAKER: Mr. Minister, you have
justtotell him what you are trying to have for
coordination.

SHRI S. KRISHNA KUMAR: | do not
mind answering the first part of the
question.

The fisheries sector gets various
benefits, from the Ministry of Agriculture, the
Ministry of Commerce as also the
Depahment of Food Processing Industry.
Some of these benefits are not available to
industry, for example. But in agriculture the
income is not subject toincome-tax whereas
in fisheries the income-tax is still levied.
There has been a demand that this shouid
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be waived and we have taken it up with the
Finance Department.

As regards the coordinatingmechanism,
this is a high level policy decision which has
to be decided by the Cabinet. We have put
all the pros and cons before the Cabinet. |

.- cannot give a time limit, but certainly we are

stressing the need for coordinatiop and the
urgency in the matter.

Historical Monuments

*83. SHRI MOHAN SINGH (DEORIA):
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Dutch-constructed rich
and historical monuments of architectural
marvel in Tamil Nadu along the shores of
Bay of Bengal are being neglected:;

(b) whether these monuments have

. been clandestinely explored by some

foreigners;

(c) whether these archival structures of
monumental value are now proposed to be
sold to private enterprises; and

(d) if so, the details thereof and the
reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) No Sir.
The Dutch-constructed historicalmonuments
in Tamil Nadu along the shores of Bay of
Bengal, are undercentral protection and are
being preserved and maintained properly.

(b)Noclandestine exploration has been
carried out by any foreigner at the centrally
protected Dutch monuments in Tamil Nadu.
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(c) No Sir.

(d) Does not arise.

‘ [ Translation]

SHRI MOHAN SINGH (DEORIA): Mr.
Speaker, Sir, unfortunately the hon. Minister
is not propérly informed. As per my
information in the 17th Century a place was
buit by the Dutches at Tharangbadi near
Pondicherry, which continued to be their
main commercial centre for 200 years. A
long tunnelto connectthe Place with Cauvery
riverin Thanjavur district was constructed. it
is widely believed that in the tunnel there is
ahigh'quantityof hidden treasure and people
are trying to dig out the tumnel to lay hands

on the treasure. Newspapers have widely

reported these .incidents. | would like to
know categorically from the hon. Minister
whether the Department of Archaeology
has made or is making concerted efforts to
protect the Place from being damaged
because of the common people’s attempts
to dig one the tunnel from time to time to loot
the treassure?

KUMARI SELJA: Mr. Speaker, Sir, |
feel a little difficulty in replying the hon.
Member's question because there are only
two ASI centrally protected monuments in
TamilNadu andthe monumentbeing referred
toby himis nota centrally protect monument.

SHRIMOHAN SINGH (DEORIA): Sir, |
would like to submit that the monument is
really a heritage of the country. However,
some private persons, claim to be their
ancestrol property. A family claim that its
once stores were the Ministers during the
Dutch align. They are trying to sell the Place
to a private hotelier, the Coromandal Hotel
Group. | would like to know whether the
Govemment of india will try to acquire the
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monument as our national heritage and take
care of it?

KUMARI SELJA: Mr. Speaker, Sir, on
public demand the requests for taking over
the monuments under national protection
could be got examined. There are several
other criteria in this regard. If it is covered by
requisite canditions, we will look_ into the
demand.

[English]

SHRI RAM KAPSE: Hon. Speaker, sir
the reply is very clear on this point. The reply -
is that Dutch-constructed hostorical
monuments in Tamil Nadu along the shores
of Bay of Bengal are under Central protection
and are being preserved and maintained
properly. Now, the hon. Minister is saying,
thatdifficulty is being faced. i would request
the chair to instruct the minister to get the
whole information .

MR. SPEAKER: | would instruct you to
gothrough the statement, which the Minister
has made already. She has said that there
are only two Centrally protected monuments.

SHRI ATAL BIHARI VAJPAYEE: What
about the reply?

SHRI RAM KAPSE: Sir, we wanted a
specific reply about the Dutch-constructed
monuments. (Interruptions)

MR. SPEAKER: She has said thatthere
are only two Centrally protected monuments.
That is not protected.

SHRIMUMTAZ ANSARI: Mr. Speaker,
Sir, just like Dutch-constructed monuments,
there &re thousands of monuments which
have been acquired by the Govemment of
India under the Archaeological Survey of
India. So, most of these monuments are
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decaying, perishing and withering away. |
would like to know from the Minister as to
what steps are being taken to protect and to
safeguard all the historical monuments in
this country. Also | would like to know from
the Minister, how much amount has been
earmarked for the safety and security of
such monuments. :
[ ]

KUMARI SELJA: Sir the fact is that
there are many more monuments that need
- protection. We do have some financial
constraints. But we will try to preserve these
monuments as and when it is needed.
Sometimes the Member aiso...
(Interruptions)

SHRI MUMTAZ ANASARI: A large
number of monumerits are decaying
(Interruption)

MR. SPEAKER: You kindly reply to the
. main Supplementary. You do not have to
reply to the interjection.

KUMARI SELJA: Then, | request the
Member to repeat his question.

SHRI MUMTAZ ANSARI: Sir,
thousands of monuments have been
" acquired by the Government of India. A
large number of such monuments are
decaying, perishing and withering away.
What steps are being contemplated by the
Government of India in order to safeguard
such historical monuments in the country?
‘How much amount has been earmarked for
the safety and security of such monuments?

MR. SPEAKER: Itis ageneral question,
“ftom speciﬁg:\ to general.

KUMRR SELJA: | can supply the
informatigAMabout the allocation of amount
later. '
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[Translation]
Central Sanskrit Board
84, DR. LAXMINARAYAN
PANDEYA:
SHRI ATAL BIHARI
VAJPAYEE:
Will the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state:

(a) when was the present Central
Sanskrit Board constituted;

(b) the naanes and designations of the
members of thgs Board:

(c) the criteria adopted for selecting
members of thesBoard;

(d) the broad recommendations made
by the Board durggthe lastthree years; and

(e) the recommendations out of them
implemented so far?

[English]

THE DEPUTY . MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA):(a) to (e). A

- statement is laid on the table of the House.

STATEMENT

The present Central Sanskrit Board
hasbeen constitutedw.e.f. IstMarch, 1993.
The names and designations.ofthemembers
of the Board are given in the Annexure.
Renowned Sanskrit Scholars have been
nominated as members. Ex-officio
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membership consists of Vice-Chancellors
of some Sanskrit Universities. heads of
Sanskrit Institutions and Officials.

The broad recommendations are to
hold the meeting of the Board twice a year,
setting up of 3 Sub-Committees to coordinate
the activities for promotion of Sanskrit, for
considering a uniform syllabus in Sanskrit

PHALGUNA 10, 1975 (SAKA) .
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and for preparing an approach paper on
scientific technical and engineering
knowledge in Sanskrit literature.

By way -of implementation of these
recommendations the second meeting of
the present Board has been fixed for
21.3.1994. The three Sub Committees have
been set up and their reports are awaited.
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[Translation]

DR. LAXMINARAYAN PANDEYA: Mr.
. Speaker, Sir, through you, | would like to
submit that the Sanskrit Board was already
there which has been recently reconstituted.
1 would like to know whether meetings of the
earlier Board were hefd or not and whether
the decisions taken in those meetings have
been implemented or not?

KUMARI SELJA: Mr. Speaker, Sir, three
meetings of the earlier Board headed by Dr.
S.D. Sharma were held. The Board is
advisory in nature and after some gap itwas
reconstituted in 1993. Meetings of even the
reconstituted Board hatibeen held and some
recommendations were also made.

‘ MR. SPEAKER: Has any some action
been taken on that or not?

KUMARI SELJA: There art: some details
that a few sub-committees had been
constituted and theirreports are yettocome.

DR. LAXMINARAYAN PANDEYA: Mr.
Speaker, Sir, | had asked whether the
recommendations of the earlier Board had

been implemented or not and which of the’

recommendations had been accepted? The
hop. Minister has only stated that meetings
" of the next Board were held and decisions
taken therein, but the report of the sub-
committees is yet to be submitted. | am
asking about the earlier Board.

MR. SPEAKER: Had the earlier Board
taken any decisions and whether any action
‘had been taken on these or not?

KUMARI SELJA: Mr. Speaker, Sir, one

" oftherecommendations was regardingways
.and means to improve higher education in
Sanskrit Commission was also set upinthis
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regard. | am prepared to give the details of
the Chaturvedi Commission if the hon.
Member so desires. :

DR. LAXMINARAYAN PANDEYA: Mr.
Speaker, Sir, the meetings of the
reconstituted Board are scheduled to be
held soon and 3 sub-committees have also
beensetup. However, the recommendations
areyettocame. | wouldlike to know whether
the recommendations of the Chaturvedi
Commission will be implemented or not?

KUMARI SELJA: To examine the
recommendations of the Chaturvedi
Commission an apex commission has been
constituted and UGC is being consulted in
regard to. A sub-commission constituted in
this regard is yet to submit its report.

*

SHRI ATAL BIHARI VIJPAVEE: Mr.
Speaker, Sir, the Govemment is takingup a
number of schemes for the development
and encouragement of Sanskrit. As per the
Government's statement, there is a
programme which relates to protection of
tradition of chanting of vedic mantras. In
view of the fact that imparting of Vedic
education to women has taken the shape of
unfortunate controversy, | would like to know
whether the Centre will organise ar’All India ,
Convention in Delhi and will also invite the
‘Vedpathi’ women from all over the country
for conducting Vedpath and in this way it
would be proved that women also enjoy the
right to Vedic education.

KUMARI SELJA: Mr. Speaker, Sir, |am
happy that a senior hon. Member like Shri
Vajpayee has given such a good suggestion
for women. .(Interruptions)... This will be
definitely examined.

SHRI ATAL BIHARI VIUPAVEE: This
sort of suggestions should be immediately
accepted. "
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SHRIMATI GIRIJA DEVI: Mr. Speaker,
Sir, the Government has announced that 75
percent grant will be given to ordinary
institutions having Sanskrit name even
though doing work in any language and the
institutions aoing entire work in Sanskrit will
- be given 95 per cent grant. Sir, this 75 per
cent grant is being totally misused because
even after this grant work is not done in
Sanskrit. Is the Government going to end a
legislationto see thatinstitutions of receiving
grant do work in Sanskrit.

[English]

MR. SPEAKER: Because itis asked by
a lady Member, you will reply.

[Translation]

KUMARI SELJA: Mr. Speaker. Sir, the
Government is committed to promote
Sanskrit. However, at present, no such
scheme is under consideration of the
Governmentto ensure thatthese institutions
do their work only in Sanskrit.

SHRI HARIN PATHAK: Mr. Speaker,
Sir, all of us know that Sanskrit is the mother
of all India languages and all our literature,
both scientific and technical, is available in
Sanskrit. For the development of Sanskrit,
various committees and Sanskrit Board were
constituted. | would like to know as to by
what time these sub-committees would
submit their reports and whether the
Government propose to set up a research
msutute to make availabic -l the knowledge
to the Universities?

[English]

MR. SPEAKER: Now thisis askedbya
gentieman. So, you will reply.
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[Translation]

KUMARI SELJA: Mr. Speaker, Sir, the
hon. Member has made a submission
regarding sub-commiitees which were
constituted in January. No meetings of these:
committees have been convened and it is
hoped that these will submit their’reports
soon after convening meetings. Regarding
second one, | would Jike tc submit that Ved
Vidya Pratishthan and Sanskrit Sansthan
are already functioning.

Milk Storage Facilities

85. SHRI BRIJ BHUSHAN
SHARAN SINGH:
SHRI RAM SINGH
KASHWAN:

Will the Minister of AGRICULTURE be
pleased to state:

' (a) the total requirement of milk in the
country;

(b) the toral quantum of milk produced
in the country;

(c) whether crores of litres ot milk get
spoiled every year due to non-availability of
proper storage facilities;

(d) whether the Governr;uent have
formulated any scheme to provide proper
storage facilities for milk; and

(e) if so. the details thereof?
[English]
THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b). The total
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requirement and production of milk is 71.3
and 60.8 million tonnes respectively.

(c) and (d). No, Sir.
+(e) Question does not arise. '

Sir, this question was asked last week
also on the same day.

MR. SPEAKER: I shalllook into it and if
there is some difference, then what do | do
with your statement cn the floor of the
House?

[Translation]

SHRI BRIJ BHUSHAN SHARAN
SINGH: Mr. Speaker, Sir, the hon'ble Minister
has stated in his reply that milk consumption
out strips its production in the country. That
means production is less in commensurate
with the demand and as a result thereof
prices of milk go up. Only the rich people can
afford it and the poor people are deprived of
it, because they cannot afford it. The people
who are living below the poverty line are
going to be adversely affected health wise
because they cannot get milk. Is it proposed
to chalk out some imporiant scheme to
augment milk production.

SHRI ARVIND NETAM: Mr. Speaker,
Sir, there has been a constant increase of
the quantity of milk in the country since
1950-51. The per capita cansumption has
increased from 124 gram to around 188
gram. itshows a constantincrease. We plan
toaugmentits productionin the entire country
especially the flood operation areas,
Rajasthan, Gujarat. Punjab and Haryana on
a cooperative basis. Similarly, the other
non-flood areas are coveredunder the Eighth
Five Year Plan.

THE MINISTER OF AGRICULTURE
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(SHRI BALRAM JAKHAR): Mr. Speaker,
Sir, we are tatking about the consumption of
milk but we have not been able to give the
milk producers their full payments. Their
production is more. That is why it is lying
unused. We have made efforis to give them
full payments to encourage more milk
production efforts are being made to make
arrangements for the consumptions of the
augmented quantity of milk. itcan be exported
also.

SHRI BRIJ BHUSHAN SHARAN
SINGH: Mr. Speaker, Sir, the hon'ble Minister
has just said that no new arrangement has
been made for storage of milk. As per my
information lakhs of litres of miik is being
into drains in
Mabharashtra.....(Interruptions)...

MR. SPEAKER: It has been said in the
House thatthis is not correct. On what basis
he is saying that it is correct?

SHRI BR!IJ BHUSHAN SHARAN
SINGH: A new-item was publishedin ‘Punjab
Kesari’ thatin Mahar: shtrafourlakh litres of
milk was....(Interruptions)....

MR. SPEAKER: It has already been
said here thatit is-not correct, even then you
are harping on it.

SHR!I BRIJ BHUSHAN SHARAN
SINGH: Invillages situated on the river-side
in Eastern Uttar Pradesh or the jungles or
viliages situated on hill-sides where transport
means are not good enough, we can take
responsibifity.....

. MR. SPEAKER: Please stick to your
own constituency and don’t speak about
other areas without information.

SHRI RAM NAIK: This is correct.
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[English]

MR. SPEAKER: You shall have to take
the responsibility. You ask the question, you
take the regponsibility. Then | will allow you.

[Translation]

SHR!I BRIJ BHUSHAN SHARAN
SINGH: Do you have any scheme to stop
the loss being incurred due to lack of storage
facility?

MR. SPEAKER: What are you doing
about the storage of the increased
production?

SHRI ARVIND NETAM: | would like to
tell you about the cooperative system. The
arrangement of storage of milk is up to 388
million litres every day in metropolitan cities
and 16.4 million litres in rural areas. The
storage facility available for milk powder is
22,450 metric tonnes and for butter storage
it is around 2050 metric tonnes.

SHRI RAM NAIK: The day was said
here that milk was not sold at milk dairies in
Bombay. Milk was thrown into drains at milk
dairies at Worli in Bombay, because they
had not been able to process the same. The
situation was brought under control later.

" What was been published in news-papers
along with pictures is correct. The
Maharashtra Government has admitted it
later, there has been improvements in it.
The day he said that it was incorrect, | did noi
like to interrupt. But | would like to say with
full responsibility that it had happened in
Bombay.

SHRI ARVIND NETAM: A clarifidation
has been given in this regard earlier also. |
would like to clarify again that the news-item
had been carried out by Indian Express on
23rd November, 1993. The Maharashtra
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Government has given full details in this
regard. As per the details fumished, three
milk dairiesin Bombay are cleaned everyday,
tankers are sterilised, washed and then
thirty to fc.orty thousand litres of milk........

MR. SPEAKER: Was milk thrown outin
this manner or not?

SHRI BALRAM JAKHAR: it is not that.
Milk is processed to the full capacity of the
system available and fat is taken out of the
remaining-quantity of milk which is no more
fit for human-eonsumption. Water usgd for
cleaning is thrown which is white in colour.
This is what had happened. (Interruptions)

SHRIRAJVEER SINGH: Whatis use of
mis-representation of facts?

SHR! MOHAMMAD ALI ASHRAF
FATMI: If production of milk is more in the
country, more milk-products can be made.
It can be exported and also used in our own
country. Is the Govermment proposing to
formulate any such scheme on a large scale
to increase the number of milk-products to
save milk from getting spoiled by lying
unused?

SHRI ARVIND NETAM: In view of the
increased production of mitk we have issued
125licensesto private sector and cooperative
units and have given pemmission for egport
also. | appreciate the feeling of the hon'ble
Member.

SHRIVIRENDRA SINGH: Mr. Speaker,
Sir, the hon’ble Minister has said in this reply
that production of milk has increased since
1950-51 but history of India does not start
withtheyear 1950-51. Itis ancientknowledge
that there used to be plenty of milk and its
products. | should like to know from the
hon'ble Minister whether the Govemment

has any proposal with a view to giving
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incentives to our farmers because they are
disappointed because either he does notget
reasonable price for the milk he produces or
he does not get any incentive?

SHRI ARVIND NETAM: Mr. Speaker,
Sir, there are programmes under Operation
Flood to give incentives to farmers for
producing more milk.

WRITTEN ANSWERS TO QUESTIONS

[English]
Afforestation in Eastern Ghats

* 86. SHRI S.M. LALJAN BASHA: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Government have
identified any areas for increasing
afforestaticn in the Eastern Ghats region,
particularly in Andhra Pradesh;

(b) if so, the details thereof and the
stepstakenby the Government inthis regard:
and

(c) if riot, the reasons thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIKAMAL NATH): (a) Action
has been taken to identify the districts in the
Eastern Ghats' region for purposes of
increasing the atforestation effort. In Andhra
Pradesh, the districts identified are
Visakhapatnam, Srikakulam, East Godavan,
West Godavari, Khamm=m and Chittor.

(b) The details in this benalf are givenn
the attach staiement.

(c) The question does not arise.
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STATEMENT

The districts in the States of Andhra
Pradesh, Orissa and Tamil Nadu in which
the Eastem Ghats are situated have been
identified in this behalf. Afforestation and
tree planting activities are carried out
annually under the schemes of the Central
Government and the State Governments.
Efforts are being made to increase the
afforestation and tree planting activities in
the country, including in the Eastern Ghats
region, keeping in view the availability of
funds.

Aftorestation andtree planting activities
are undertaken in the concerned districts in
which the Eastern Ghats are situated under
the schemes of the State Forest Department
and other concerned Departments as also
under schemes of the Gentral Government
like the Integrated Afforestation and Eco-
Development Project Scheme, Fuelwood
and Fodder Projects Scheme, Minor Forest
Produce Sci-cme and Aerial Seeding
Scheme of the Ministry of Environment and
Forests; the Integrated Wastelands
Development Project Scheme and Drought
Prone Areas Programme of the Ministry of
Rural Development; Soil Conservation in
the catchments of River Valley Projects
Scheme of the Ministry of Agriculture etc.
Similarly, afforestation and {ree planting
activities are also carried out in the Eastern
Ghats region under the externally aided
projects being implemented by the State
Governments.

In Andhra Pradesh. afforestation and
tiee planting activities have been carried out
in the Eastern Ghats region on around
31840 hectares till 1992-93 under various
schemes of the Andhra Pradesh State
Governmentandthe Central Governmentin
the forestry sector. In addition, the
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Govemment of Andhra Pradesh has reported
that 51213 hectares have been treated in
the Agriculture Sector under the soil
Conservation in the catchments of River
Valley Projgcts Scheme, whichincludes tree
planting activities.

For Andhra Pradesh, a World Bank
assisted Forestry Project has been
negotiated and is expected to be
implemented from 1994-95. The total project

cost is Rs. 354 crores. The project will be -

implemented over a six years period. The
implementation of the project, which covers
the whole State, willincrease the afforestation
and tree planting activities in the Andhra
Pradesh State, including in the Eastem
Ghats region. .

[Translation]
indian v&arhuy Resesarch institute

*87. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether the Government have
received any complaints regarding the
functioning of the indian Veterinary Research
Institute (IVRI) and the indian Birds Research
Institute, Izatnagar;
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(b) if so, the details thereof;

(c) the action taken by the Government
in this regard,;

(d) whether the Regional Diagnostic
Research Centre of IVRI is likely to close
down;

(e) if so, the details thereof; and

(f) if not, the reasons for not developing
the centre in the field of veterinary science?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) to (c). Yes,
Sir. The details of the reported irregularities
in indian Veterinary Research Institute and
Central Avian Research Institute, Izatnagar
are fumished in the statement indicating
alongside the action taken by the Govt.

(d) No Sir,

(e) Not applicable.

(f) The centre is awaiting transfer of
land from the State Govt. As soon as the
land is transfemred, adequate steps will be
taken to strengthen the Eastem Regional
Centre at Calcutta.
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Construction of Godowns

88. SHR! KESHRI LAL:
PROF.RASA SINGHRAWAT:

Will the Minister of FOOD be pleasedto

state:

(a) the number of the Food Corporation
of India/Central Warehousing Corporation
godowns in the country at present with
capacity thereof, State-wise;

(b) whether the quantity of food items
with FCl is more than its storage capacity;

(c) if so, the details thereof;

(d) whether the Govemment have any
proposal for construction of more godowns
in the country, specially in the hilly areas;

(e) if so, the details thereof, State-wise:
and

(f) if not, the reasons thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI): (a) A statement-| is attached.

(b) and (c). The details regarding the
stocks held in the godowns ofthe FCl as well
as the storage capacity available with the
FCl as on 1.1.1994 are given below:-

(Figs./Lakh tonnes)

Covered CAP Total

Capacity 199.18 35.40 234.58
Stocks 158.35 26.85 185.20
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Therefore, atamacro level, the existing
storage capacity is adequate to
accommodate the available stccks.
However, problems do arise in certain
pockets like heavy procurement regions,
important consuming areas and hilly and
inaccessible areas due to operational or
logistical constraints. In order to take care of
such problems the fieid officers of FCI have
been delegated adequate powers for hiring
additional storage capacity. FC] also
undertakes construction of additional storage
capacity wherever the need therefor is
established.

(d) to (f) FCI imp'lements a programme
of additional storage construction with special
emphasis on providing storage capacity in
hilly, backward and inaccessible areas. The
Corporation is aiming at constructing a total
capacity of 6.62 lakh tonnes during the 8th
plan. Upto January, 1994 it has constructed
a capacity of 2.30 lakh tonnes.

So far as CWC is concemed, a total
capacity of 1.85 lakh tonnes is ggpected to

‘be completed during the first two years

(1992-93 and 1993-94) of the 8th plan.
During 1994-95, a further capacity of 70,000
tonnes is expected to be constructed.
Proposals for the remaining years of the
plan are still to be firmed up. It may be
mentioned that CWC's capacities are meant
for both foodgrains and other
commodities.

State-wise information onthe proposals
of FCl and CWC for construction of godowns
in hilly areas is given in Statement-il.
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[English]

Tiger Preservation

*89. PROF. UMMAREDDY
VENKATESWARLU:
SHRI PARASRAM
BHARDWAJ:
Willthe MINISTER OF ENVIRONMENT
AND FORESTS be pleased to state:

(a) the result of the latest census of
tigers, tiger reserve-wise;

(b) whether the tiger population has
shown a downward trend in the recent
census;

(c) thetigerreserves, which have shown
drastic decline in tiger population with the

reasons therefor;

(d) the steps taken/to be taken by the
Govemment in this regard;

(e) whether the Government propose
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tobring aboutany sanctuaries under“Project
Tiger”; and

. (f) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) and
(c). A statement is attached.

(b) Yes, Sir.

(a) A Tiger Crisis Cell has been set up
in the Ministry to collect and collate
information on the tiger and suggest
corrective measures. The State
Governments have been advised to
strengthen vigilance and intensify patrolling
around the protected areas.

(e) and (f) The proposals, as received
from the State Governments for inclusion of
newareas under Project Tigerare scrutinised
and decision taken on the merit of each
case. Tadoba-Andheri (Maharashtra) and
Bandhavgarh (Madhya Pradesh) have been
brought under Project Tiger duringthe current
financial year.
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Ranthambhore, indravati, Nagarjun-
sagar, Periyar and Valmiki Tiger Reserves
have shown decline in tiger population, the
mainreasonforwhichisinrreaseinpoaching
to meet the illegal demand in trade of tiger
bones and other parts of its body.

World Bank Assistance

*90. SHRIMATI SHEELA GAUTAM: Wil
the Minister of RAILWAYS be pleased to
state:

(a) whether an agreement was entered
into with the World Bank to undertake
modernisation of Railway projects and
maintenance of the railway tracks in india;

(b) if so, the total amount of aid received
and the actual amount out of that spent so
far;

(c) the reasons for non-utilisation of the
amount of aid received:

(d) the period by which the agreement
expires; and

(e) the time by which the projects are
likely to be completed?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF: (a) A loan has
been obtained from the World Bank tofinance
the project of renewal and maintenance of
railway tracks.

(b) The amount ot the loan is US$ 270m
out of which US$ 212m has been spent so
far.

(c) and (d): The commitment for US$
248.324m has already been entered into by
placing various contracts. The agreementis
currentupto 31.3.94. itis likelytobe extended
and the balance amounit of loan is proposed
to be utilised within the extended period.

(e) The proiects are likely to be
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completed by Dec. 1995. The question of
seeking further aid will be considered after
review of the actual requirement.

Development of Horticulture
91.  SHRI HARISH NARAVAN
PRABHU ZANTYE:
SHRIMATI . CHANDRA
PRABHA URS:

Will the Minister of AGRICULTURE be
pleased to state:

(a) the present status of horticulture in
the country;

(b} whether the Government have
formulated any scheme forthe development
of horticulture in the country;

(c) it so, the details of the schemes
identified for various States:

(d) the assistance allocated to State
Govemments particularly to Goa, Kamataka
and Maharashtra for the development of
horticutture during the Eighth Plan period:

(e) the extent of foreign assistance
likely to be available; and

() the details of joint ventures cleared,
it any. with reference to above States? -

THE MINISTER OF AGRICULTURE
(SHR! BALRAM JAKHAR): (a): The
horticulture crops presently cover 13.60
million hac. area which is roughly 7% of
gross cropped area and yield about 106
million tonnes to the agricultural produce of
the country. This accounts for 18 to 20% of
the gross value of the totai agricultural output.

(b) Yes. Sir.

(c) to (. A Statement is attached.



76

Written Answers

MARCH 1, 1994

‘saoids busiwboid/sanauen
uo>2a.E_ jO jeualew deampeysye
paas jo yodw ‘anbiuyosy pue niq pue
paas jo podwi ‘Buipnjo uewe( ‘IjoAeeH 'saoidg
ABojouyoqy 1saie| jo N%®Q ‘ireb jo Juswdojanaq
uondope ‘sjeuajew Bunueid -ipuey) 1daoxa oy awweiboid
Ayjenb yn uoyonpoid sin/saleis v paeibajuy
-ola spiuiw Ajddns ay) ybnouyy
salauen Buipjeine ybiy
Japun eaJe alow jo abeianod deamp spass
+ pue spaas a|qejaban -eysye Jdaoxa a|qelaban jo A|ddns
40 Alddns Bunuawbny sin/salels v pue uoionpoiyd
‘Aiddns
indui pue buyuejdas ‘uoiosioid
jueid ‘uojeusAn(al ybnoay}
Aanonpold 6uinoiou ‘SHNYy 8U0Z
pue jeuajew 6uyued ejesadws | pu -
Ayfenb jo paiddns pue leaidos] Jo jusw
uolonpoud ‘uolsuedxs eaiy S1N/SAIS IV dojanag paiesbaju,
v € Z
pajuswalduy pajuswaidun buia,
buraq swwesboisd SI auIaYIs oy}
spue sjuauodwod iofeyy aloym s /o1eIS 8weyos ay} Jo sweN ON'S

Written Answers

75

:MO||0§ SB 3B S| /3)elS SNONJIBA J8pUN UoHRUdWIZ KW 10} PBlIJUBP! BWSYIS JO Sjielap (9)

I LINJW3LVLS



78

Written Answers

PHALGUNA 10, 1915 (SAKA)

77  Wiritten Answers

INU02092 Japun Buiwisey
pejeibajui ‘INu020d
1apun eeue jo uoisuedxs
pajesbajul ‘iNU020d
Japun ease jo uoisuedxs
*sBuypeas Inu020d
pugAH Q% L

JO uoNNQuIsIp pue
uononpoud ‘seuasinu
U000 jeuciBal jo Jusul
-ysiiqelse ‘swie4 4sa
0} payoejje sauasinu

Jo juswysyqelse

‘Suiigy UooNPoId peas
-Wwino- uoleJisowsep jo
Juawysijqeise ‘jeudiew
Buyueyd jo uoiing

-LISIp PUE UoIONPO.d

"018
SIDjUIW JO uolNQUISIP

‘Buiuies) ‘'sadinosal Jajem

jo Juawdojensp ‘soyseld

JO @SN ‘Spoylew UoleAlINd

panoidiui Moj|0} 0} siauLey Buiieaiow
SPOYIaW UOHBAND J1iIUsIoS
Bundope pue Buiejdes Aq suspieb

‘fusayoipuod

pue deamp

-eysxe ‘esndu}
‘npeujiwe] ‘essuO
‘pueeben indiuep
‘elysieyen
‘ysopeid ehypen
‘BjeJa) BxejeusR)
‘feselng ‘'e0H
‘feyig ‘wessy
‘ysapeld |eyoruniy
‘ysepeld eiypuy

u pajuawajdwi
Buiaq st swayas oy}

1NU0207) JO JudBW
-dojena( parelbiaju)

9

4

€

pajuawe|dwi
buieq swwesboid
spua sjuauodwoa Jofey

paiuswsadwi buraq
SI 8WAYIS By}
aI8ym s g /aleIS

8WaYyos 8yl Jo BWeN

ON'S




Written Answers 80

MARCH 1, 1994

Written Answers

79

‘S8jusd-qns pue saujuad
-0lq jo juswystiqeis3

.'$9u80 jsansey isod
§0 Juawysijqeisa pue
|euejew Bunueid jo
Aiddns ‘uoisuedxa ease
‘Shun aInynd anssy
Buipnjou) sesjuad
19pow Jo juswysiiqeis3

‘o)@

sBuipess jnueseesy
jo uononpoud
‘selij|)oej uopebu.y
buipinoid ‘eseasip
104 J001 §O |ONUOD)

*0}@ saljjAloe

Buysyqnd jo uojsuedxe
‘Se4uad jo juswdojanap
ABojouyos} Nu0202 jo
juswysyqeyse ‘sejd
-10)e9 Buyes jee|

JO Hojuo9 pajesbajul
‘JuswaAoidu Aja

-lionpoad 10j sbuippy

‘jeselng ydaoxa
sLn)selels ay) Iy

deamp eysyed jdeaxa
sLn/salels |ly

- B|eJa)y| pue
e)ejeuley ‘wessy

ul pajuewajduwn
Buieq st sweyds ay |

J0OY JO uoieA
-ieanina bunowoiy

ainynd
-U0}4 [BI213WWO)D

Inuedaly
j0 1uawdojanaq

14 € 4
pajuswe|dun pajuswajdun buieq
buieq swweiboid Sl sweyos ay}
spua sjuauodwo sofeyy e19ym s /9181S awayas ayj jo eweN




Written Answers 82

PHALGUNA 10, 1915 (SAKA)

Written Answers

81

"Ausydipuod pue deampysye-

‘njg § ueweq
‘lleAeH N2Q ‘pues|
NBY ‘WppiiS ‘essio

‘sieunre) J0 bujujuen ‘weiozjp ‘exejews) ‘jesefng
pue ‘syun uogonposd ‘ysepeld e1ypuy
1sodwod pasunajsed 1daoxe s} n/seelg
pue syun uoyonposd lle uj pajuswajdun uoneA
umeds jo dn Buiieg bujuaq s1 sweyds ay | -Nd WOOoIYSN ‘6
‘leBueg
1SOM pue ysepeid
‘sauojeloqe; Jeyn ‘npeujiwe
|edanAjeue jeuoibel ‘ueyisefey ‘qefund
pue sjoid uogonposd ‘essuQ ‘eiyseseyepy
-wno-uojessuowep ‘ysepeld edypepy
‘sasjued A1asinu §o jusw ‘B|eI0)| ‘'BYEjeUIR)
-ysiqeisa ‘suspsed jeqiey ‘ysepeid jeyoew
§O Juawysyqelse ‘syun ‘sueiiel ‘jeselny
uone|iNs|p wepow ‘Jeyg ‘wessy
jo dn Buyees ‘jejieyew ‘ysepeid Biypuy sjue|d ajewoiy
Bupued Aienb jo uop uj payuswaidwy puUe [eUIDIPBY
-NQUISIp pue uojioNpo.d Buteq s} eweyds ayy 40 JuawdolaasQ '8
‘Auseyoipuod g
"0J@ p|ey sieune) sy} deempeysxen ‘nig
U sjo{d uojelisuowep ¥ ueweq ‘IyiIeQ
ino Gujhe ‘suy ‘IleAeH N%Q
-lujw Jo uohinquisip ‘webjpueyd ‘Y 9 r "sdos) 18qny pue
i 4 € c i
pajuaweldw pajuswajdw buisq
buteq swwesbosd S sweyas eyl
spua sjusuodwioa sofeyy 819ym s1 N /18IS aweyos ey} Jo swepN OoN'S




Written Answers 84

MARCH 1, 1994

Written Answers

83

*0}8 s8snoyo uaaib pue Buydnw

‘uojesjsuowap dup ‘uonejieisul dug ayjije ui aAnelado s) 8WBYOS 8y | ainynouby uy sonseld jo asn €l
*0}a ubredwod uoijos;o.d jueid pue
sawweiboid Buiuresy siawiejbuisiuebio
Aq ABojouyoay Jo S1ajsue.) ‘spun uonebu
1jo dn Bumes "suapied aaonpoidun
JO uoieudAN(al ‘pjaly S1awIe) 8y} Ui
sauo|d buipjaif ybuy jo syo|d uonessuowsp
jo Juawysygenss ‘fensrew Bugueld Ayjen npeN |iue| pue
JO uonnquisip pue uolonpold ‘suapieb e|RIa) ‘eyejeulR) ‘Ysapeld eiypuy
paas |euo|d Jo Juawysiqels3 ul pajuawa|dwi Bulaq s| swayos ay | £0207) J0 Juawdoidraqg 2t
"0}@ aInsesw |01juod
1sad aaisuajui *ABojouyos} uononposd
aAIsuaya1dwon jo uondope ‘suapied NBY pue jebuag jsap ‘Npeujiwe |
OIWOUOJ3-Un P|O JO uoneusAn|a; ‘essuQ ndiuep ‘enysereyepy
Bunuejdas ‘suonejuejd meu jo ‘ysapeid eAypep ‘ejesay
juawdo)anap ‘suoyejueld ‘eyejeuley ‘eoy) ‘ysapeld eiypuy ul "Maused Jo swwelboly
MBYSED JO 8ouUBUBIUIBI pajuswa|dwi buieq sj sweyos 8y juswdojanap pajesbiaju) s
‘sjuawdinba _daameysye pue niq ‘IloAeH
uonoajoud ueyd jo N ® 4 ‘webipueyd ‘wnpiis
uonngnsip pue ‘uejyseley ‘qefund ‘W g
$924n0sal Jaje jo ‘ysepeld ‘|leyorwiy
juawdoianap ‘saljjei ‘euefueH ‘jeseing
$8L0JBAIBSUO0D JO ‘B09) Jdooxa sajels ay)
uonRonJIsuod ‘sjoid uony lle uy pajuawaidwi auiApRlaq
-BJISOWAap JO Juswysi|qeisy Buiaq s1 swayos ay) j0 Em.:aggmo ‘0l
14 £ b4 I
pajuawa|dw pajuswsaidwi buieq
bureq swweiboid Sl sweyos ay)
spua susuodwod Jofeyy alaym sJn /9ielS swayog 8yl Jo awep ‘ON 'S




85  Wiitren Answers

In addition to ab. .e-schemes, the
States/UTs will alen recen -+ ~3sistance for
development of pout-ha est facilities for
fruits, vegetables, flowers and mushrooms
etc. from National Horticulture Board on
project basis.

(d) State wise allocation of funds for the
development of horticultiire crops during
the VIl plan period is as * :llows:-

S.No. Name of State (Ailocation for Vill
Plan)
—_. . .(RAs.in lakhs)

1. Goa 847 18
2. Karnataka 6472.93
3. ° Maharashtra

5985.85

In addition to above the States will aiso
receive assistance for development of post
harvestfacilities forfruits. v-getables. flowers
and mushrooms from National Horuculture
Board cn project basie.

(e) and (f). Regarding foreign
assistance/joint ventures in the States of
Goa, Maharashtra & Karnataka. the position
is as follows:-

{(  Project for Horticulture Develup-

ment in kKarnataka with EEC
assistance.

(i) Coconut Rehabilitation Project n
Southern State  including
Karnataka with ~EC assistance
The project proposals aie pres-
vitly being reworked by the State
Government. The extent ot tor-
ean assistance likely to be avail-

PHALGUNA 10, 1915 (SAKA)
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apble can be known only after
finalisation of these projects.

(iii) A joint venture with foreign col-
laboration. in the private sector,
for production of cut flowers
(fresh) to be located in Janabul
Maval Taluka, Pune, Maharashtra
has been recently cleared. For-
eign equity participation proposed
is Rs. 17.75 lakhs. The proposed
annual capacity is 60 lakhs cut
flowers, for export purpose.

Railway Projects

“92. SHRIMATI SUSEELA
GOPALAN:
SHRI  TARIT BARAN
TOPDAR:

Will the Minister oi RAILWAYS be
pleased to state.

(a) whether a targe number of railway
projects are running behind schedule;

(b) if so. the details thereof. project-
wise; and

(c) the steps taken by the Government
to complete these projects?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEFY {2\ Yoe. Sir.

(b) A statement is attached.

(c) Intensive monitoring of projects
closer coordination with State Governments
and augmentation of financial resources by
borrowing from the market are some ot the
steps that have been taken to control the
slippaacs
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Privatisation of Metro Stations.

93. SHRI SANAT KUMAR MANDAL:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the Government have
decided to hand over the upkeep and
maintenance of metrostations of the Calcutta
Metro Railway to private contractors;

(b) whether an omnibus contractto look
after security, regular cleaning and painting
of the Stations is envisaged: and

(c) the details of Metro Railway Stations
identified to be handed over to the private
contractors with terms and conditions
thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Upkeep and
maintenance of Metro Stations is done
through contracts.

(b) Yes, Sir.

(c) Work is not awarded station-wise. At
present, different contracts are awarded for

each type of job for various Metro Stations. .
All Metro Stations, which have already been _

opened (11 Nos) are covered under this
scheme. Contractors carry out following
specified duties:/works, onpaymentof money
envisaged in the contract agreement:

(i) Sanitary upkeep of stations.

(i) Development of Checking Assist-
ants at Metro Railway Stations
and nominated Metro Railway
installations (other than stations).

(i) Cleaning of Metro Coaches in-
cluding Tojlyganj Car Shed.

(iv) Cleaning and upkeep of false
c&iling and air-conditioning ducts

PHALGUNA 10, 1915 (SAKA)
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at Metro Stiations.

(v) Maintenance of Ticket Issuing
Machines.

%

(vi) Maintenance of FAX Machines.

(vii) Maintenance of Automatic Fare
Collection & Passenger Control
System.

(viii) Civil-Maintenance of Horticulture,
Track Maintenance and Structure
Maintenance.

4
For stations to be opened in future, it
would be done on Bandra pattem of Westemn
Railway where advertisement rights and
commercial publicity is included in the
contract to get full financial benefit.

Konark Temple

*94. SHRILOKANATH CHOUDHURY:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether are Govemment are aware
of speedy decaying of the Konark Temple in
Orissa;

(b) whether renovation work of the
temple has been undertaken; and

(c) if so, the details thereof?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) The Sun Tample Konark
Orissa, is not decaying speedily.

(b) and (c). The maintenance,
conservation and preservation of the Sun
Temple Konark is a continuous process.
Besided replacing the wormn-out laterite and
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Khondolite stones, with new ones, matching
withthe original both in colour andtexture as
per archaeological principles. the structure
is alsowatertightened. The exposed surface
of the temple is chemically cleaned after
removing moss and lichen. ltis then treated
with fungicide before applying a preservative
coat.

Conference of Education Ministers

*95. SHRI CHANDRZSH PATEL: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether a conference of Education
Ministers was held in New Delhion February
7,1994;

(b) if so, the main subject discussed:

(c) whether any decisions were taken in
the conference;

.

(d) if so, the details thereof; and

(e) the steps proposed to be taken by
the Govemment to implement them?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) No. Sir. A Chief
Minister's Conference was held on 15th
February.

(b) The meeting discussed the reports
of the National Development Council (NDC)
Committee on Literacy, the Central Advisory
Board of Education (CABE) Committee on
Decentralised Management of Education
and proposals related to Education for All.

(c) to (e) The Conference decide that
Education for All (EFA) should be given the
highest priority and support in terms of
decentralised management, increased
resources- and monitoring mechanisms
should be provided

MARCH 1, 1994
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[Translation]

Barren Land

*96. SHRI GUMAN MAL LODHA: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whetherthe Government have fixed
any target in *he Eighth Five Year Plan to
convert the barren land into fertile one;

(b) if so the details thereof;

(c) whetheratarget forthe development
and restoration of lands affected by soil
erosion and degradation has alsobeen fixed
during this period; and

(d) if so, the area of such land, State-
wise, and the estimated amount required for
its reclamation?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) and (b) No,
Sir. Barren land includes exposed steep
mountain slopes, snow covered, and such
other areas etc., which can not be brought
under cultivation at an economic cost. Hence,
there is no programme to bring such barren
land under cultivation.

(c) Yes, Sir.

(d) The present Statewise estimate of
land affected by soil erosion and degradation
is given in the attached Statement. A target
of 79.31 lakh ha. for treatment of such lands
under Government of India schemes in the
Eighth Five Year Plan has been proposed
with an outlay of Rs. 4498.60 crores as
Govemment of India share through different
schemes. Yearly physical and Financial
targets for States are decided keeping in
view the performance, .and alloted plan
allncatinn
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National Park Authority

97. SHRI BOLLA
RAMAIAH:
DR. KRUPA SINDHU BHO!:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the Govermment have
decided to set up a National Park Authority
for scientific managemenrt andconservation
of wild life;

(b) if so, the objects and composition
thereof:

(c) whether the Government had
discussed this issue with the States;

(d) if so. the reaction of the States
thereto:

(2) whether a sub-commitiee was set
up to orepare the detailed proposals in this
regard;

(f) if so, the suggestions made by the
sub committee: and

(g) the time by which the National Park
Authority is likely 10 start functioning?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) to (d).
The Ministry of Environment and Forests
have proposed to set up a National Parks
Authority with the objectives and composition
as givenin Annexure. The State Govemment
have been requested to furnish their
comments on the proposal.

(e) No, Sir.

{f) Does not arise.

MARCH 1, 1994
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(g) No time frame has been fixed for
constitution of the National Parks Authority
of India.

STATEMENT
Proposed Obijectives:

The National Parks Authority of India
(NPAI) may undertake all such measure as
would strengthen wildlife conservation and
improve the management of the National
Parks, and in particular.

(a) Shall evolve guidelines for security
and pioper management of the National
Parks which may, inter-alia, cover such
matters as habitat protection and
improvement, staffing patterns, stabiiity of
tenures of personnel, ineasures for securing
reduction cfbioticinterference ar:d regulation
of tourism etc. .

(b) Shall lay down guidelines for and
secure formulation of management plans
for the development of each of the National
Parks on Scientific lines;

(c) Shail commission and support
research studies, surveys and evaluate
projects on different aspects of wildlife
conservation inthe National Parks including
impact assessment studies to assess the
implementation of various action
programmes laid out in the management
plans;

(d) Shall formulate and assist
programmes for upgradation of the skills of
the park personnel;

(e) Shall scrutinise annual development
plans of the State Wildlife authorities for
each of the National Parks in the context of
the long-term plans for management and
improvement, and make recornmendations
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to the Government for extending financial
assistance to the National Parks;

(f)y Shall examine and assess any
propasals for special assistance to meet
special situations and problems inrespect of
any National Parks and make
recommendations to the Central
Government,

(g) Shall explore possibilities of
formulation of project proposals for all
aspects of management and conservation
of wildlife habitats in National Parks for
external assistance and make
recommendations to Government in that
regard;

(h) Shall consider all proposals of State
Wildlife authorities in regard to National
Parks, including setting up of new parks or
modification or alteration in the boundaries
or status of existing parks and tender expert
advice to State and Central Governments;
and

(1) Shall take all such measures as are
germane or incidental to the basic objectives
of upgrading the management of Nationla
Parksintheinterest of wildlife and biodiversity
conservation.

Proposed Composition of NPAI:

1. Union Minister of Environment and
Forests - Chairman.

MEMBERS

2. Secretary, Ministry of Environ-
ment and Forests

3. Inspector General of Foresters

4. . Director General of Tourism,
Gowvt. of india

5-10.
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of States (One from each of the
Six regions, by rotation every two
years).

11. Director, Wildlife Institute of India
12. Director, Project Tiger

13. Addi. Director/OIC, Project Ele-
phant .

14. Member Secretary. Central Zoo
Authority

15-20. Six eminent persons having
experience and expertise in
management of protected areas,
wildlife biology, conservation and
management of Eco-systems.
environmantal programmes, and
socio-economic issues refating to
dependence of people on forests
and parks. to be nominated by
the Chairman.

21. Addl. Inspector General of For-
ests (Wildlife). Ministry of Envi-
ronment and Forests (Member -
Secretary).

[Translation]
Technology Mission on Oil Seeds

‘98. SHRI NITISH KUMAR:
SHRINAWAL KISHORE RAI:

Will the Minister of AGRICULTURE be
pleased to state:

(a) the names of districts identified by
the Technology Mission on Qilseeds in the
country where maximum oilseeds can be
produced:

(b) the average of maximum production
expected in these districts:

(c) whether the Government have
formulated any scheme to provide incentive
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to the farmers for growing oilseeds in these
districts;

(d) if so, the details thereof; and

(e) the time by which this scheme is
likely to be implemented?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) A statement
is attached.

(b) The average of maximum production
expectedin these districts is 64,616 Tonnes
per district to achieve the target of 21 million
tonnes in 1993-94.

(c) Yes, Sir.

(d) and (e) The Centrally Sponsored
Oilseed Production Programme(OPP)
provides assistance on key inputs viz.
Production and Distribution of seeds, supply
of plant pretection chemicals and
equipments, improved farm implements,
Sprinkler Sets, Opening of Retail Outlets,
Gypsum/Pyrites, Micronutrients etc. The
cost of the programme is being shared
between the Government of india and the
States on 75:25 basis. The central outlay for
the current year is Rs. 97.50 crores. OPP
has been approved forimplementation during
8th plan.

Number of district covered under
oilseed production programme

State/District
I. ANDHRA PRADESH

-

. Anantapur
2. Adilabad

3. Chittoor

4. Cuddapah

5. East Godavari

State/District

6. Guntur

7. Kan'mnag'ar
8. Khammam
9. Krishna

~10. Kumool

11. Mehbubnagar
12. Medak

13. Nalgonda

14. Nellore

15. Nizamabad
16. Prakasam

17. Rangareddy
18. Srikakulam

19. Visakhapatnam
20. Vizianagaram
21. Warangal

22. West Godavari
Total : 22

Il. ASSAM

1. Barpeta

. Darrang
Dhubri
Dibrugarh
. Gowalpara
. Jorhat

o O & N

7.‘Kamrup

8. Karbi Anglong
9. Kokra jhar’
10. Lakhimpur

11. Nowgong
12. Sibsagar
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State/District State/District
13. Sonitpur 2. Amreli
Total : 13 3. Banaskantha
i, BIHAR 4. Bhavnagar
1. Aurangabad 5. Baroda
2. Bhagalpur 6. Bharuch
3. Bhojpur 7. Gandhinagar
4. Begusarai 8. Jamnagar
5. Champaran 9. Junagarh
6. Darbhanga 10. Kaira
7. Gaya 11. Kutch
8. Gumala 12. Panchmahal
9. Hazaribagh 13. Mehsana
10. Katihar 14. Rajkot
11. Khagaria 15. Sabarkantha
12. Madhubani 16. Surendranagar
13. Muzaftarpur 17. Surat
14. Mongyr 18. Valsad
15. Nalanda " Total: 18
16. Palamau

V. HARYANA
17. Patna

1. Bhiwani
18. Pumea

2. Faridabad
19. Ranchi

3. Gurgaon
20. Rohtas

4. Hissar
21. Saharsa

5. Jind
22. Samastipur -

) : 6. Kamal

23. Saran

7. Mahindergarh
24. Singhbhum

8. Rohtak
25. Siwan '

9. Sarsa
Total: 25 10. Sonepa

. t

IV. GUJARAT

11. Ambala
1. Ahmedabad

12. Kurukshetra
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State/District

13
14
15
16

. Yamunanagar
. Kaithal
. Rewari

. Panipat

State/District

17. Tumkur
18. Uttar Kannada

Total : 16

VI. JAMMU AND KASHMIR

1.

® N o 0 & w0 D

Anantnag
Badgam
Doda
Poonch
Pulwama
Srinagar
Udhampur
Kathua

Total : 8

Vil
1.

© ® o 0 s W N

. KARNATAKA
Bangalore
Béllary
Balgaum

Bidar

Bijapur
Chitradurga

Dakshina Kannada

Dharwar

10. Gulbarga

11

12.
13.
14,
15.
16.

. Hassan
Kolar
Mandra
Mysore
Richur

Shimoga

Total : 18
Vili. MADHYA PRADESH

1. Rastar
Betul
Bhopal
Bilaspur
Balaghat
Bhind
Chindwara

Dewas

© ® N O O s N

Durg
. Dhar

— -
- O

. East Nimar (Khandwa)

-
N

Gwalior

-
w

. Hoshangabad

-
»

. Indore

-
o

Jhabua

—
o

Khargone (West Nimmar)

-
N

Morena

. Mandia

—_ -
© @

. Mandsaur

N
o

. Raigarh

N
-

. Rajhandgaon

N
N

. Rajgarh

N
w

. Raipur

N
H

. Raiseh

[\
(¢4

. Surguja

[
o

. Sagar

N
~

. Seoni




42. Narsingpur
43. Damoh
44. Rewa

45. Jabalpur

Tow 45
IX. MAHARASHTRA
1. Aurangabad
Ahmadnagar
Amravati

. Akola

Beed

. Buldhana

. Bhandara

. Chandrapur

. Dhulia

10. Gadchiroli

© ® N O U s WD

11. Jalgaon

26. Sindhudurg
27. Ratnagiri
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State/District State/District
28. Sehoro 12. Jalana
29. Shajpur 13. Kothapur
30. Shahdol 14. Nagpur '
31. Shivpuri 15. Latur
32. Stan 16. Nasik
33. Ujjain 17. Osmanabad
34. Vidisha 18. Parbhani
35. Ratlam 19. Pune
36. Guna 20. Sangaii
37. Chattarpur 21. Satara
38. Tikamgarh 22. Nanded
39. Sidhi 23. Sholapur
40. Panna 24. Wardha
41. Datia 25. Yavatmal

Total : 27

X. ORISSA

—y

. Balangir
Balasore
Cuttack
Dhenkanal
Ganjam

. Kalahandi
Keonjhar

Mayurbhanj

© @ N O 0 A Ww N

. Koraput
. Phulbani

—
- O

. Puri

-
N

. Sambalpur
13. Sundargarh

Total : 13
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State/District State/District
Xl. PUNJAB 18. Banswara
1. Amritsar 19. Pali

. Bhatinda 20. Sikar
. Faridkot . 21. Sirdi

. Ferozpur

2

3

4

5. Hoshiarpur
6. Jallandhar
7. Kapurthala
8. Ludhiana
9. Patiala
10. Ropar

11. Sangrur

Total : 11

Xil. RAJASTHAN

1. Ajmer
Alwar
Bamer

Bharatpur

. Bikaner
. Bundi
. Chittorgarh

2.

3.

4.

5. Bhilwara
6

7

8

9. Dholpur

10. Ganganagar

- 11. Jalore

12. Jaipur
13. Jhalawar
14. Jhunjhunu
15. Jodhpur
16. Kota

17. Nagapur

22. Sawai Madhopur
23. Tonk

24. Udaipur

25. Baran

26. Rajsamand

27. Dausa
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Total : 27

Xiil. TAMILNADU

. Chengai Anna

. Coimbatore
Dharmpuru
Madurai

North Arcot Ambedkar
. Periyar
Pudukottai
Ramanathapuram
" Selem

. South Arcot

© ® N o e s w N =

- -
- O

. Tanjavur

-
N

. Tiruchirappali

-
w

Tirunelveli

. Thiruvannamalai

- -,
[3 I N

. V.D. Chadambamar

-k
N O

18. Kamarajar

Total : 18

. Dindigul-Quaid-E Melleth

. Pasumpon Thevar Thirumanganar
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State/District

State/District

XIV. UTTAR PRADESH

-

Agra

Aligarh

. Badaun

. Baharich
Banda

. Barabanki

. Bareilly

. Bulandshahar
. Etah

© ® N O O H O N

-
o

. Etawah

-
—

. Fatehpur

. Farrukhabad
. Firozabad

. Ghaziabad

. Gonda

B eh e s
O O A~ W N

. Hamirpur
. Hardoi

e 3
® 3

Jalaun

-
©

. Jhansi

N
(=]

. Kanpur
. Lakhimpur Kheri
. Lalitpur

N NN
[7“ I

. Maharajganj

[
H

. Mainpuri

25. Methura

26. Muzzaffarmagar
29. Pratapgarh

30. Raibareli

--81. Rampur

32. Saharanpur

33. Shahjahanpur.
34. Sitapur

35. Sonbhadra

36. Sultanpur

37. Unnao:

38. Basti )

Total : (PLAINS) 38
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HILLS

1. Almora

. Chamoli

. Dehradun
Garhwal
Naini Tal

. Pithorgarh
Tehri

. Uttar Kashi

©® N O A W N

TOTAL (HILLS) 8.

TOTAL (U.P) NO. 46

XV. WEST BENGAL
1. Bhirbhum
Burdwan
éankura

Purulia

. Jalpaiguri

Malda
Murshidabad

. Nadia

© ® N O ¢ A ® N

. Midnapur (E & W)

10. West Dinajpur
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State/District
11. 24-Parganas (N)

12. 24-Parganas (S)

TOTAL : 12

XVI. Arunachal Pradesh

XVIl. Himachal Pradesh
" XVIil. Manipur

XIX. Meghalaya

XX. Sikkim

XXI. Tripura

Each of these States are treated
as one unit :

TOTAL NO. OF STATES: 21
TOTAL NO. OF DISTRICTS: 325

Note: In States where districts (list-
ed above) have been organised/reconsti-
tuted and new districts may be included
or excluded or excluded, based on the po-
tential available for oilseeds development,
with the approval of State Level sanction-
ing Committee, under intimation to DOAC
(Technology Mission on Oilseeds & Puls-
es), Govermment of India.

' [English]

Tuition Fees in Central Universities

99. SHRI SYED SHAHABUDDIN: Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleasedo state:

(a)thetuiiion feesstructurein the Central
Universities and the colleges affiliated thereto
at present;

MARCH 1, 1994
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(b) the academic year in which these
were last revised; ’

(c) whethpr there is any proposal to
increase the fees in Central Universities;
and

(d) if so, the factors to be taken into
account to revise the fee structure?

THE MINISTER OF HUMAN
RESOURCES DEVELOPMENT (SHRI
ARJUN SINGH): (a) to (d) The details of the
rates of tuition fee of various Central
Universities as ascertained from the UGC
and some of the concerned Central
Universities are given in at the statement.

The tuition fees in most of the Central
Universities have not been increased for a
long time; whether, Jamia Millia Islamia,
North Eastem Hill University and Pondicherry
University have recently revised their fees
as indicated in Annexure-I.

Central Universities being autonomous,
have their own mechanism to fix the fees.
The fee structure of the Central Universities
is govermned in accordance with ordinances
made by their respective Executive Councils.
The Punnayya Committee constituted by
UGC has recommended that the tuition fee
may be ravised upwards with immediate
effect and may be periodically adjusted
keepingin view the rate of infiation. According
tothe recommendations made by Punnayya
Committee, the revision in fees must be
related in meaningful mannertothe recurring
cost of the course of study and employment
opportunities offered by the course that is, .

_ thatthetuition fees will be different within an

university for different courses of study.
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[Translation]
’ Assistance for Schools

100.SHRI BHAGWAN SHANKAR
RAWAT: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) the percentage of the total
construction cost of primary schools and
middle schools given as Central assistance
tothe States under Jawahar Rozgar Yojana,
State-wise;

(b) the percentage of the amount given
toboth categories of schools under Operation
Blackboard, State-wise:

(c) the details of the amount given by -

the Union Govermment for construction and
repairof the School buildings between June,
1991 and January 1, 1994 under the said
two schemes respectively State-wise; and

(d) the amount proposed to be given to
the States under both the schemes during
1994-95, State-wise?

MARCH 1, 1994
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THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) For Primary schools
48% of the expenditure is met by the
Ministry of Rural Development out of the
savings under Jawahar Rozgar Yojana
(JRY) for construction of primary school
buildings. 12% could be utilised out of the
state share of JRY.

(b) No amounts have yetbeenreleased.
Statewise position of funds released from
1987-88 to 1992-93 for primary schools is
given in Statement-|.

(c) No amount is allocated for repair of
school buildings. The financial assistance
released for construction of primary school
buildings Statewise between June, 1991 to
January 1.1994 is given in Statement-Ii.

(d) The amount proposed to be givento
the States under both the schemes during
1994-95 will depend on the proposals to be

" receivedfrom State Governments and likely

savings under Jawahar Rozgar Yojana.
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1992-93

1990-91 1991-92

1988-89 1989-90

1987-88

StatesUT

1127.82

54.00

0.00 .349.46 140.02 2

38434

0.00

WestBengal

8

o

-

0.00

382

0.00

827

0.00

c.00

A & N islands

~
=
-

0.00

0.00

0.00

117

0.00

0.00
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17.96

817 366

414

0.00

0.00

199

D & N Haveli

(o2
-
-

0.00

0.00

0.00

0.00

119

0.00

Daman&Diu

118.37

0.00

0.00

5359

239

0.00

R39

Delhi

g

o

0.00

0.00

0.00

0.00

000

048

<

-—

g

0.00 390

1072

2032

2720

0.00

Pondicherry

15491.44 85395.58

17563.00

12692.08 15009.12

13572.80

11061.14

Allindia
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[English]
Carey Library

867.PROF. SUDARSAN
RAYCHAUDHURI: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether the Govermment have any
proposal to declare the Carey Library at
Serampore, West Bengal as an institute of
national importance; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURES) (KUMARI SELJA): (a) No, Sir.

(b) Does not arise.
[Translation]
Research Centres in Madhya Pradesh

868. SHRI SHIVRAJ SINGH
CHAUHAN: Will the Minister of
AGRICULTURE be pleased to state:

(a) the names of the research councils,
research centres and projects set up in
Madhya Pradesh under the Indian Council
of Agricultural Research, location-wise and
the objects thereof;

(b) the amount spent onthe saidcentres
and projects separately during the lastthree

years; and

(c) the impact of research works on
agriculture production?

THE MINISTER OF STATE IN THE

MARCH 1, 1994
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MINISTRY OF NON-CONVERNATIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE: (SHRI S. KRISHNA
KUMAR: (a) to (c) The information is being
collected from different sources which will
be placed on the table of the House in due
course.

(English)
Assistance for fish seed

869.SHRI R SURENDER REDDY: will
the Minister of AGRICULTURE be pleased
tq state

(a) whether the Government have
received proposals from States particularly
from Karnataka for refund of a portion of the
subsidy granted by the State Government to
fish farmers for construction of hatcheries
and fish seed rearing farms, treating fish
seed production as a centrally sponsored
schemé for the purpose of financial
assistance and for development of
infrastructure for inland fish marketing and
survey for proposed construction of fishing
harbours and landing centres; and

(b) if so, the action taken or proposed to
be taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) and (b): No formal proposals
have been received from states, including
Karnataka, for refund of a portion of the
subsidy granted by the State Governments
tofish farmers forconstruction of hatcheries
and fish seed rearing farms, treating fish
seed production as a centrally sponsored
scheme.
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Proposals for development of
infrastructure for inland fish marketing and
for construction of fishing harbours/landing
céntres have been received recently. The
proposals are being processed.

Khajuraho Temples

870. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether unauthorised constructions
inthe vicinity of Khajurahotemples in Madhya
Pradesh are endangering their beauty; and

(b) if so, the steps taken to prevent such
unauthorised constructions there?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE KUMARI SELJA): (a) Yes, Sir.

(b) This matter has been brought to the
notice of the Special Area Development
Authority, Khajuraho and the District
Collector, Chattarpur with a request to stop
any further construction in the vicinity of
Western Group of Temples and remove the
encroachments. The encroachers have filed
a suit against the eviction notices issued by
the Special Area Development Authority
and as such the matter is sub-judice.

Burning of Railway Station in Jaina

871. SHRI MANORANJAN BHAKTA:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether a railway station in Jaina,
Aurangabadand some sleepers andcoaches
were bumt by the groups opposed to the

PHALGUNA 10, 1915 (SAKA)
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renaming of the Marathwada University in
various parts of the Marathwada region: and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) Three Railway stations were set on
fire by agitatorsin connection with renaming
of Marathwada University. The agitators
also burnt one engine, one coach and about
160 wooden sleepers in various parts of
Marathwada region.

Konkan Railw_ay

SHRI RAM NAIK: Will the Minister of
RAILWAYS be pleased to state:

(a) whetherthe construction work of the
tunnels between Dasgaon and Natunagar
and Karpude Ganpati on Konkan Railway
are hampered;

(b) if so, the details thereof; and

(c) the steps taken/proposed to ensure
completion of the work by scheduled date?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.

(c) Adequate steps have been taken in
regard to planning and deployment of
machinery and manpower for execution of
the tunnel works in this portion to ensure
completion as per schedule.

Procurement of Milk D.M.S.

873. SHRIAMAR ROYPRADHAN: Will
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the Minister of AGRICULTURE be pleased
to state:

(a) whetherin 1992, Delhi Milk Scheme
has been purchasing milk at much higher
rate from some other contractors after
rejecting the tender of ten mixed milk
suppliers;

(b) if so, the terms and conditions of the
contract; and

(c) the manner in which the contract
proved beneficial to D.M.S.?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) No Sir.

(b) In view of (a) above, question does
not arise.

(c) During 1991 the State Dairy
Federations with held supply of milk with a
view to force a hike in their sale price of milk
to D.M.S. This led to disruption of milk
supply by D.M.S. to the consumers and
caused great inconvenience to the citizens
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of Delhi. Therefore, a policy decision was
taken to widen the sources of procurement.
Hence, forthe year 1992, it was decided that
25% of the milk supply should be from the
contractors. As aresult, procurement of milk
by D.M.S. has becgme quite smooth.

Coconut Cultivation

874. SHRI RAM KAPSE: Wil,l the
Minister of AGRICULTURE be pleased to
state:

(a) the area under cultivation of coconut
in each State;

(b) the potential for further plantation in
each State; and

(c) the details of the incentives given by
the Coconut Development Boardundereach
category, State-wise?

‘THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b). The State-
wise area under coconut during 1992-93
and the potential for further coconut
cultivation are given below:-
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(c) The incentives provided undervarious

programmes of the Coconut Development

Board (State-wise), are given in the attached

statement.

[ Transiation)

Prakash Tandon Committee Report

875. SHRI SURENDRA PAL PATHAK:

Wiil the Minister of RAILWAYS be pleased

to state:

(a) whether the Government have
received the Prakash Tandon Committee
report which was set up to suggest
infrastructural changes in the Railways;

(b) if so, the main features of the report;
and

(c) the action beiny taken by the
Government in accordance with the
suggestions of the Committee?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) and (c) Do not arise

{English}
Railway Project in Rajasthan

876.SHRIMATI VASUNDHARA RAJE:
Will the Minister of RAILWAYS be pleased
to state: (a) the ongoing raiiway projects in
Rajasthan and the progress made for their
completion by December 31,1993;

(b) whether the Govermmment propose
to take up any new railway project duringthe
Eighth Plan period; and

(c) it so, the details thereof?

THE MINISTER OF STATE IN THE
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MINISTRY OF.RAILWAYS (SHRI K.C.
LENKA): (a) Gauge conversion of Sawai
Madhopur-Jaipur-Phulera, Lalgarh-Merta
Road, Lalgarh-Kolayat, Merta Road-Merta
City and Merta Road-Phulera have been
completed. upto December, 1993. Gauge
conversion of Merta Road-Jodhpur has also
since been completed. Mathbura-Alwar -
New Line is nearing completion and would
be commissioned within 1993-94. Gauge

-conversion of Rewari-Jaipur, Jodhpur-

Jaisalmer and Phulera-Marwar sections is
targetted _fqr completion in 1994-95. Work
has also béen taken up ongauge conversion
of Marwar-Ahmedabad and Jodhpur Luni-
Marwar which are targetted for completion
in 1995-96.

(b) and (c) The projects to be taken up
during the remaining years of the Eighth
Five Year Plan have not yet been decided
upon.

[Translation]

Rehabilitation of Oustees of Sardar
Sarovar Project
877. SHRIMATI PRATIBHA
DEVISINGH PATIL:
SHR! GOVINDRAO NIKAM:

Will the Minister of ENVIRONMENT

- AND FORESTS be pleased to state:

(a) whether permission has been soug}lt
for utilising forest land for the rehabilitation
of oustees of Sardar Sarovar Project;

(b) if so, the details thereof; and

(c) the action taken by the Government
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) (a) : Yes,
Sir.
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(b) and (c) The proposals of the
Maharashtra State Governmentfor diversion
of 2700 ha. and later, on additional 1500 ha.
forest land in Dhule district for resttilement of
Sardar Sarovar Project oustees have been
approved under the Forest (Conversation)
Act, 1980 on 28.6.90 ancd 22.2.1994
respectively.

[English)

New Trains on Howrah-Kharagpur
- Section

878. SHRI SATYAGOPAL MISRA: will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Government have any
proposal to improve the existing railway
system including introduction of new trains
on the Howrah-Kharagpur Section of the
South Eastem Railway; and

(b) if so, the details thereof?

.

THE MINISTER OF STATE IN THE
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‘MINISTRY OF RAILWAYS ( SHRI K.C.
LENKA): (a) and (b): Effectingimprovements
in the Railway system is a continuous
process. New trains are introduced subject
to operational feasibility, availability of
resources and traffic justification. On the
Howrah-Kharagpur section of South-Eastern
Railway, a pair of EMU trains, viz. K101A/
K104A, has been introduced w.e.f.
15.2.1994. ‘

Export by NAFED

879. DR..K.V.R. CHOWDARY: Will the
Minister of AGRICULTURE be pleased to
state the quantity and value of Agricultural
Products exported by the National
Atgricultural Cooperative Marketing
Federation of India Ltd. during the last three
years?

THE MINISTER OF STATE IN’THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): National Agricultural
Cooperative Marketing Federation of India
Ltd. has exported various agricultural
commodities during last three years as per
details given below:-

Qty.in MTs.
Value in Rs. Lakhs

1990-91 1991-92 1992-93
Qty. Value Qty. Value Qty. Value
302473 14219 26 450355 22418.81 411721 20182.34
[Translations] ' (a) whether .the Govgmment prgpose :
to link Hardwar with Chandigarh and Jind by
. iway lines:
Railway Link Between Hardwar railway fines;
Chandigarh
9a (b) if so, the details in this regard; and
880. SHR!I NARAIN SINGH

CHAUDHARY: Will the Minister of
RAILWAYS be pleased to state:

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.
(c) Constraint of resources.
Sugér Mills

881. SHRIPANKAJ CHOWDHARY::Will
the Minister of GOOD be pleased to state:

(a) the number of sugar mills running in
losses, State-wise and

(b) the causes identified by the
Govemment and steps proposed to make
them viable?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAIl): (a) and (b). Government does not
maintain profit and loss accounts in respect
of sugar mills.

{English}
Award of PH.D Degree

882. SHRI BHOGENDRA JHA:Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to refer to the
reply given to SQ.No.784 on April 28,1992
and state;

(a) whether co-joint research by any
person has been considered equivalent to
Ph.D degree by any University; and

(b) if so, the details thereof during the
last two years?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
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CULTURE) (KUMARI SELJA): (a) and (b):
Theinformation is being collected and willbe
laid on the Table of the House.

Subsidy to liTs and lIMs

883. SHRI A. VENKATESH NAIK:
SHRI RAMESH
CHENNITHALA:

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:-

(a) the amount of financial assistance
provided tothe Indian Institute of technology
and Indian Institute of Management during
1993-94; and

(b) the quantum of brain drain from
these institutes during the last three years?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT ( DERARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA):(a) The total
Plan and Non-Plan grant to be provided to
the five Indian Institutes of Technology and
four Indian Institutes of Management during
1993-94 will be of the order of Rs. 133.46
crores and Rs. 18.54 crores, respectively.

(b) No such data is available.
thds to Maharashtra

885. SHR!I ANNA JOSHI: Will the
Minister of AGRICULTURE be pleased to
state:

(a) the amount of financial assistance
given to Maharasthra for providing
agricultural loans to farmers during 1991~
92, 1992-93 and 1993-94; and
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(b) the details of the assistance

proposed to be provided for this purpose -

during the remaining period of the Eighth
Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Short term loans are

provided to State Governments for Kharif

and Rabi seasons separately every year to
help State Governments to purchase
agricultural inputs namely fertilisers, seeds
and Pesticides and make them available to
farmers in time. Loan assistance given to
Maharashtra during 1991-92, 1992-93 and
1993-94 are given below:-

Year Loan sanctioned
(Rs. in crores)
1991-92 28.05
1992-93 23.80
1993-94 18.32 (for kharif only)

(b) No budget provision has been made
for release of short term loan to States for
the remaining period of the Euighth Five
Year Plan. ’

Science Education in the Country

886. © SHRI D.VENKATESHWAR
RAO:
. SHRI BOLIA
RAMAIAH:
SHRIR.SURENDERREDDY:

8uLLI

Will the Minister ot H')JMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether eminent scientists from all
overthe country agreedthat it was imperative
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to consider remodelling the basic
infrastructural provided for science education
in the next century;

(b) if so, whether these views were
presented ‘overview of science educationin
India’ seminar organised by INSA; (c)
whether any concrete steps have been
considered by the Go. :rmment; and

(d) if so, the time by which a decision in
this regard is likely to be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND CULTURE) (KUMARI
SELJA): (a) to (d): According to information
furnished by Ministry of Science &
Technology - the Ministry responsible for
Indian National Science Academy (INSA) -
a seminar, “Science Education in India in
21st Century” was organised by the
Academy on 8th January, 1994. Participants
expressed concem aboutthe state of Science
Education in the country including poor
infrastructural facilities for this purpose. The
Seminar has recommended setting up of a
Science Education Commission by INSA.
No proposal in this behalf has, however,
been received by the Ministry of Science &
Technology.

[Translation)
Renewal of Railway Lines

887. SHRI SIMON MARANDI: Will the
Minister of RAILWAYS be pleased to state:

(a) whetherthe works relatingtorenewal -
and extension/conversion and doubling of
railway lines in the Adivasi and hilly areas of
Bihar are going on as per the target fixed for
1993-94;
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(b) the target fixed for the year 1993-
94, the extent of work done in regard to
renewal of railway lines and the details of
works proposed to be implemented during
the rest of the period, State-wise; and

(c)-the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA):(a) Yes, Sir. Out of a total target of
173 km. fixed for track renewals during
1993-94 in the Adivasi and hilly areas of
Hibar, 121 km. are already renewed and the
balance will be completed as per target.
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The only Gauge conversion works in
progress in the hilly area of Bihar are on
Muzaffarpur-Raxaul & Sagauli-Narkatiaganj
sections. Muzaffarpur-Raxaul section is
targetted for completion in 1994-95 and
Sagauli-Narkatiaganj sectior. is planned for
the IXth Plan.

(b) and (c) A statement is attached.

Targets for track renewal are not
maintained State-wise. The Zone-wise
targets of track renewal and progress upto
January 1994 are given below. The balance
work will be completed as per target.

888. SHRIMATI SAROJ DUBEY:
SHRI BRISHIN PATEL:
SHRI SHIVRAJ SINGH
CHAUHAN:

RAILWAY TARGET PROGRESS
FOR UPTO jan’94
1993-94
(km. in CTR Units)

Central 388 326
Easterrn 299 275
Northern 365 301

. Northeastern 80 ° 80
Northeast Frontier 98 103
Southern 147 146
South Centrat 320 340
South Eastern 465 418
Western 258 265
TOTAL 2420 2344

Seizure of Wild Life Products SHRI CHANDRESH PATEL:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a)the details of consignments of
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~

products of wildlife animals seized by the
Regional offices of Wildlife Preservation
during 1991-92, 1992-93 and 1993-94
regionwise; and

(b) the remedial steps taken by the
Government in this regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) The
number of offences relating to wild animals
detected by Regional Offices of Wildlife
Preservation during the years 1991-92, 1992-
93 and 1993-94 including consignment
seized is as follows:

Centre 1991-92 1992-93 1993-94  (upto Sept.93)
Caicutta 10 10 7
Delhi 73 58 33
Bombay 16 30 46 {(upto Dec.93)
Madras 2 1 7

The seized consignments include furs
and skins of tigers, leopard and other

endangered specie finished products like -

those made out cf teathers of the birds. sea
shells. mangoose hair, and live animals like
golden langur, Barking deer. Gibbon, Snakes
etc.

(b) Steps taken by the Government to
protect endangered species include:

i) Hunting ot Scheduled wild animals
has been banned by law.

ii) Central assistance is provided to
State/UT Govts. for strengthen-
ing anti-poaching infrastructure.

i) Specia! schemdes for protection
and conservations of tigers, el-
ephants and rhinos and their
habitat is being implemented.

iv) A network of Wildlite Sanctuaries
and National Parks has been set
up for tonservation of wild flora
and fauna Financial assistance
is provided by the Central Govt.

for development of national parks
and sanctuaries on request from
the State Govts.

v) Raids are carried out by the
Wildlife Authorities whenever in-
formation of iliegal trading in wild
animals reaches them

vi} International trade in endangered
species of animais and articles
made thereot 1s regulatec undes
the provisions of the Convention
of Intemational Trade in Endan-
gered Species of Wild Fauna and
Flora (CITES).

vii) export centres of the country to
prevent smuggling of wildlife
products.

viii) Cooperation of Police, BSF. Coast
Guard and Army is also taken in
apprehending the poashers and
ilegal traders. ‘

ix) There is a scheme tor payment
of reward to the informers. which
among other things helps in
getting intelligence regarding
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smuggling of wildlife products.
[English)
Improvement of Passenger Earnings
889.SHRI DATTATRAYA BANDARU:
Will the Minister of RAILWAYS be pleased

to state:

(a) whether the Govemment propose
to evolve detinite strategies to improve

passenger-eamings and to plugtheleakage

of revenue;
(b) if so, the strategies proposed;
(c) if not, the reasons therefor; and

{d) the quantum of total loss incurred by
the Railways during the first 9 months of the
current financia! year?

THE-MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
K.C.LENKA):(a) and (b) The following are
some of the strategies adopted by the
Govemmenttoimprove passengereamings:

(1) To intrcduce more trains and
services including short distance
shuttle and Diesel Multiple Units,

(2) To reduce the queuing time by
introducing Self Printing Ticket
Machines, both electro-mechan-
ical and micro-processor based,
and

(3) To ensure availability of tickets in
booking counters.

To piug the ieakage of revenue,
measures like frequentinspections, intensive
ticket checking and preventive vigilence
checks are conducted.

(c) Does not arise.

MARCH 1, 1994

Written Answers 172

(d) There was a shortfall of Rs. 170.58
crores inthe eamings from passengertraffic
during the first 9 months of the current
financial year as against the Budget
Estimates for the said period.

Fast Speed Trains

890.SHRI SHRAVAN KUMAR PATEL:
Will the Minister of RAILWAYS be pleased
to state:

(a) whetherthe Railways is still confident
of achieving their target of introducingtrains
with the speed of 160 Km per hour by the
year 2000;

(b) whether any review has been made
of the progress in the development of
infrastructure to take on such speed; and

(c) if so, the results thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA) (a) to (c): Presently the maximum
speed of passenger trains has been pegged
at 140 kmph. While as a corporate objective,
the Railways have mentioned that the
speedof 160 kmph by the year 2000,, it is
premature at this stage to say that such
trains willbe run . Financial constraints and
needto conserve line caparity by increasing
the speed of freight services would have to
be accorded greater priority. ’

‘[Translation)

Farmer Service Centres
891."SHRI RAM KRIPAL YADAV: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Govoernment propose
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to set up new Farmer Service Centres in
Bihar;

(b) if so, the names of districts where
these centres are proposed to be set up;

(c) the names of districts where such
centres have been set up till date; and

(d) the details of the work carried out
through these centres in 1993 Centre-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a): No proposals have
heen submitted by the Government of Bihar
for setting up of Farmer Service Centres
with financial assistance from the National
Cooperative Development Corporation.

(b) to (d)Do not arise.
{English}
Chapter on Goa in NCERT Books

892 DR.CHATTARPAL SINGH; Willthe
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the National Council of
Educational Research and Training has
included any chapter on Goa in a book on
social studies;

(b) if so, whether social conditions of
Goa have been mentioned in a distorted
form in that book;

(c) if so, the details thereof; and
(d) the action proposed to be taken for
revising this chapter accordingtothe factual

position?

THE DEPUTY MINISTER IN THE
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MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (KUMARI SELJA): (a) The
NCERT's textbook entitled ‘We and Our
Country’, a textbook on Environmental
Studies-I(Social Studies)for Class Ill, has a
chapter on Goa.

(b) No, Sir.
(c)and (d) Do not arise.

[Translation]

Khamgaom-Jaina Rail Line

893. SHRI DATTA MEGHE: Will the
Minister of RAILWAYS be pleased to state:

(a) whether survey work of Khamgaon-
dalna (155 kms) railway line in Maharastitra
has been completed.

(b) if so, whether the Government
propose to implement this project during
1994-95;

(c) if not, the reasons therefor; and

(d) the time by which the work is likely
to be commenced ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI KC.
LENKA):(a) The field work has been
completed. Survey report is under
compilation.

(b) Does not arise.
(c) The survey reportis notyet available.
(d) Will depend on the results of the

survey, approval of Planning Commission
and availability of resources.
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[Englishj
Railway Over-Bridges

894. SHRI MAHENDRA KUMAR
SINGH THAKUR: Will the Minister of
RAILWAYS be pleased to state:

(a) whether the Government have
received any memorandum with regard to
construction of Khandwa and Nimbola over-
bridges in Madhya Pradesh:

(b) if so, the action taken thereon; and

(c) the time by which the construction
work is likely 1o be undertaken?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K:C.
LENKA) (a) to (c): Representations have
been received for construction of Road over
bridges at Khandwa and Nimbola.
Construction of Road overbridge at Khandwa
is included in Railway's Works Programme
1989-90. Work on bridge proper will be
taken up after State Govt. accepts the
estimate and starts work on approaches.

Proposal for construction of Road
over bridge at Nimbola will be considered for
inclusion in Railway's Works Programme
afterthe State Govt. completes the requisite
formalities like finalisation of Drawings
pending with them for approval since May,
1992,

[English]
Express Train Between Kolhapur and

Bombay V.T.

895. SHRI PRITHVIRAJ D. CHAVAN:
Will the Minister of RAILWAYS be pleased
to state:

(a) whetherthe Union Governmenthave
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received several representations from
Maharashtra for introduction of a new
Expresstrain between Kolhapurand Bombay
V.T., exclusively for the computers of
Southern Meharashtra, scheduled to reach
Bombay V.T. before 7.00 a.m. every day;
and )

(b) if so, the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a):Yes, Sir.

(b) The representations were duly
considered but were not found feasible due
to operational and resource constraints.

Environment and Forestry Projects of
Karnataka

896. SHRI G. MADE GOWDA: Will the
of ENVIRONMENT AND
FORESTRS be pleased to state:

(a) whether the Karnataka Forest
Department has sent several environmental
and forestry projects for seeking financial
assistance;

(b) if so, the details of thereof; and

(c) the action taken by the Government
thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a): Yes,
Sir.

(b) and (c)The details of the projects
sanctioned by the Government of India for
the Karnataka Forest Department as well as
the details of the externally aided projects
are given in the attached statement.
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Export of Milk Products

897. SHRI HARISINH CHAVDA: Will
the Minister of AGRICULTURE be pleased
to state:-

(a) whether the Govoernment are
receiving aid from the European Economic
Community for increasing milk and milk
products in the country andif so, the details
thereof;

(b) whether the Government have
achieved self sufficiency in milk products;

(c) if so, whether the Govoernment
propose to dispense with the aid from the
European Economic Community and also
propose to decanalise export of milk
products; and

(d) it so, the decision taken by the
Govoernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE: (SHRI
ARVIND NETAM)

(a) As per the protocal signed between
European Economic Community and
Govermnment of India, European Economic
Community would provide food Aid to
Govoernment of India during the Operation
Flood Project period. During the year 1993
National Dairy Development Board had
received 3,000 M.T. of Milk Powder from
European Economic Community as food
Aid under operation fiood

(b) to (d)Due to implementation of
various Central and State Dairy Development
programmes the production of mitk and milk
products in the country has been sieadily
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increasing. The milk productionin the country
has gone up from around 21 million tons in
the year 1969-70 to about 59 million tons
during 1992-93. In view of increased
availability of milk and milk products in the
country, the National Dairy Development
Board has asked the European Economic
Community not to supply and dairy
commodities during the year 1993. The
Govemment has also issued a public notice
incorporating the amendment to the export
policy for exports ot milk products according
to which the expont of Dairy Products has
been decalanalised subject to quantitative

.ceilingin SMP and Ghee, as may be notified

by the Director General of Foreign Trade
from time to time.

Electrification of Jharsuguda—’fitlagarh
Section

898. SHRI SARAT PATTANAYAK: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Government have any
proposal for electrification of Jharsuguda-
Titlagarh section of South Eastern Railway
and to start EMU trains there during the
current year;

(b) it so, the details thereof; and

(c) if not, the reasons therfor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA) (a) No, Sir.

(b) Does not ;rise.

(c) Due to low tratfic density,

Jharsuguda-Titlagarh Section does not
qualify for eiectrification at present.
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[Transiation}

Modern Diesel Engines

899. DR.RAMESH CHAND
TOMAR:
SHRIMATI BHAVNA
CHIKHALIA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government are
planning tointroduce modern diesel engines
into the railway fleet; '

(b) if so, the details thereof:

(c) whetherdiesel engines are ready for
inclusion in the railway fleet; and

{d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA) (a) and (b): Modemisation and
upgradation of Diesel Enginesis acontinuous
process, through in house facilities and by
import of improved technology from
overseas.

(c) Fue! efficient diesel éngines are
gradually being inducted in service.

(d) These engines are 7% more fuel
efficient

[English)
Funds for Railway Staff Quarters
900. SHR! CHHITUBHAI GAMIT:Will
the Minister of RAILWAYS be pleased to

state:

(a) the number of staff quarters to be
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constructed in each zone during 1994-95;
and

(b) the total allocation made for the
purpose in each zone during the current
year?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) and (b): Information is being
collected and will be laid on the Table of the
Sabha.

Alleged Irregularities in Kendriya
Vidyalayas
901. SHRI MUHIRAM SAIKIA:Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether attention of the Government
has been drawn to the news-item captioned
“Secularisingonchildren’s money” appearing
inthe “Pioneer” (Delhi edition) dated January
20, 1994, '

(b) if so, the details thereof; and

(c) the steps taken or proposed to be
taken by the Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a): Yes, Sir.

(b) The posters referred to in the press
report have been sent to all 18 Regional
Offices of Kendriya Vidyalaya Sangathan
for distribution to the Vidyalayas in the
respective regions for display at prominent
places in the Vidyalayas.

(c) Does not arise.
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Wagon Procurement Programme

902. SHRIANIL BASU: Will the Minister
of RAILWAY Sbe pleased to state the details
ofthe stepstakenbythe Railways forplanning
and finalising wagon procurement
programme for the year 1994-95?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! K.C.
LENKA): Advance preparation has aloready
started for formulatinjg the programme for
procurement of wagons during 1994-95.
Thisis expected to be finalised after approval
of the Railway Budget by the Parliament.

[Translation]
Public Distribution System

903.  SHRI DEVI BUX SINGH:
SHRI BALRAJ PASSI:
DR. CHINTA MOHAN:
SHRIMATI KRISHNENDRA
KAUR (DEEPA)
SHRI SIVAJI PATNAIK:

Will the Minister of CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether the number of consumers
under the Public Distribution System has
declined sharply due to increase in the
prices of food items being sold at fair price
shops;

(b) if so, the details !hereog and

(c) the steps taken by the Union
Governmentto review the PDS for the benefit
of the poor people?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES,
CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION ANDMINISTEROF STATE
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IN THE MINISTRY OF COMMERCE (SHRI
KAMALUDDIN AHMED): (a) No, Sir.

(b) Does not arise.

(c) With a view to.evolve a National
Policy on Public Distribution System which
should focus on the allocation of larger and
more meaningful quantities to the really,
needy and deserving sections of the society,
the Central Government had set up a
Committee of Ministers comprising Ministers
of Food and Civil Supplies of Tamil Nadu,
Haryana and West Bengal. The report of this
Committee ‘was considered at the 16th
Meeting of the Advisory Council on PDS in
September. 1993. The Advisory Council on
PDS decidedtc~terthe issue tothe National
Development Council for further discussion
with the State GGovernments. The Central
Government has ne:ttaken any final decision
in the matter.

[English)
Quality of Feed

904. SHRI SOBHANADREESWARA
RAO VADDEWiIll the Minister of
AGRICULTURE be pleased to state:

(a) whether the Government are taking
steps to maintain the quality of feed supplied
tobrackish water prawn culture units sold by
the manufacturers; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER OF
STATE IN THE MINISTRY OF
AGRICULTUREEHRIS. KRISHNAKUMARY)
(a) and (b): Marine Product Export
Development Authority (MPEDA) under the
Ministry of Coimmerce has prescribed prawn
feed quality standard as indicated below:-
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1. Moisture

2. Protein

3. Fat

4. Fibre

5. Ash

6. ~ Water stability

Less than 10%
More than 30%
Between 4% - 10%
Less than 6%
Less than 1.2%

Minimum 6 hrs.

"The prawn feed manufacturing units
which do not conform to the standards
prescribed by MPEDA as above, are not
considered for registrationr.. The Ministry of
Agriculture ‘also gives technical approval
for proposal for establishment of prawn
feed manufacturing units only when it is
satisfied that the feed to be manufactured
will have efficient feed to flesh conversion
ratio.

India-Israel Agreement

906. SHRI SHANTARAM
POTDUKHE:Will the Minister of
AGRICULTURE be pleased to state:

(a) whetherindia and Israel has signed
any agreement during December, 1993;

(b) if so, the details thereof; and

(c) the areas identified for the joint
ventures?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Yes, Sir. India and
Israel have signed an Agreement for
cooperation in the field of Agriculture on
24th December, 1993.

(b) The agreement provides for
cooperation in agricultural science and
technology including research, education,
extension andtraining, development projects
and joint ventures between companies or
institutions of the two countries in the areas
of water and soil management, arid and
semi-arid crop production, plant and animal
sciences, veterinary science, farm
mechanisation andtechnology, agro-forestry
,etc. Cooperation under the agreement is to
be carried out through biennial work plans
prepared by mutual agreement.

(c) Specific areas/proposals for joint
ventures are yet to be finalised.

Railway Projects in West Bengal

907. SHRI JITENDRA NATH DAS:Will
the Minister of RAILWAYS be pleased to
state:

(a) whetherthe existing Railway projects
in West Bengal are running behind schedule
in comparision to other Railway projects in
various States;

(b) whether the funds allotted for those
projects were withdrawn;

(c) if so, the reasons therefor; and
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(d) the manner and the time by which
these projects are likély to be completed?

THE MINISTER OFh STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.

LENKA): (a): Several projects in different -

States including Tamluk-Digha in West
Bengal are running behind schedule

(b) Rs. 2 crores allotted to the two

- projects was transferred to other projects

outside West Bengal, but an additional

amount of Rs. 25 crores was transferred

from outside West Bengal to Projects in
West Bengal.

(c) These are normal adjustments done
as per requirement of works all over the
country.,

(d) These projects are beingprogressed
as per availability of resources and are likely
to be completed in the 9th Plan period.

Implementation of Verdict of C.A.T.

908. SHRI ASHTBHUJ PRASAD
SHUKLA:Will the Minister of RAILWAYS be
pleased to state:

(a) the number of cases pending for
reinstatement/settlement of workers/staff in
North Eastern Railway after the Central
Administrative Tribunal (Allahabad) gave
verdict in favour of the employees;

(b) if so, the details thereof and the
reasons therefor; and

(c) the action taken by the North Eastern
"Railway in this regard? )

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) to (c). Information is being
collected and will be laid on the Table of the
Sabha.
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Bio-Diversity
909. SHRIMATI DIPIKA
H.TOPIWALA:
SHRI CHETAN P.S.
CHAUHAN:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether a major portion of India’s
biodiversity has not yet been explored and
recorded;

(b) if so, the extent of estimated bio
diversity recorded and the reasons for not
exploring and recording it fully; and

(c) the steps being takenin this direction.

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH): (a) As of
1988, about 60% of the total area of the
country has been scientifically surveyed
floristically and the survey for the remaining
40% has been targetted to be completed by
1988. For the faunal resources, one third of
the country had been scientifically surveyed.
The remaining area is targetted to be
completed by 2000 AD.

(b) and (c). The number of total plant
and animal species recorded by 1988 are
about 45,000 and 75,000 respectively.
Detailed scientific surveys are a continuing
process. As per the review of the functions
and organisations of Botanical Survey of
India and Zoological Survey of India, the
target for completion o{ floral and faunal' .
surveys of the country is 1998 and 2000 AD
respectively.

Computerised Reservation Counters
. at Trichur

910. PROF.SAVITHRILAKSHMANAN:
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Will the Minister of RAILWAYS be pleased
to state:

(a) whetherany representation hasbeen
received for more computerised reservation
counters at Trichur Railway Station; and

(b) If so, the action taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) Yes, Sir. .

(b) The adequacy of ther present
arrangements was studied. The existing
arrangements to deal with the current
workioad were found to be satisfactory.

Procurewent of Paddy

911. SHRI VIJAY NAVAL PATIL: Wil
the Minister of FOOD be pleased to state:

(a) whether the Government of Punjab
has expressed concemn with the Food
Corporation of India for its failure to procure
its quota of paddy;

(b) if so, the reasons therefor; and

(c) the steps proposed to be taken by
the govemment to safeguard the interest of

Punjab paddy growers?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI): (a) to (c) All possible arrangements
have been made in advance by the Food
Corporation of India to procure paddy in
Punjab under price support scheme. Out of
atotal of 54.89 lakh tonnes of paddy procured
in Punjab as on 23.2.94 in the current kharif
marketing season 1993-94, the share of
Food Corporation of India is 23.02 lakh
tonnes as compared to total quantity of
32.40 lakh tonnes of paddy procured in
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Punjab during the corresponding period last
year, of which the Food Corporation of
India’s share was 15.79 lakh tonnes.

Upgradation of Dethi University

912. SHRI V.SREENIVASA
PRASAD:Will the Minister of HUMAN
RESOURCE, DEVELOPMENT be pleased
to state:

(a) whether the Govoernment propose
to set up more colleges under Delhi
University;

(b) if so, whether the plans of setting up
more colleges under the universityh has
been pending due to paucity of funds; and

(c) if so, the steps proposed to be taken
by the Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE) (KUMARI SELJA): (a) and (b)
The Govemment of National Capital Teritory -
of Dethi has informed that it proposes to set
up three new degree colleges in Delhi and
the funds for this purpose have been provided
in its budget for the year 1994-95.

(c) Does not arise.
Purchase of Oilcakes by NDDB

913. SHRI N.J.RATHVA:Will the
Minister of AGRICULTURE be pleased to
state:-

(a) whether the National Dairy
Development Board procures oilcakes of
mustard/groundnut/koein from the
Cooperativre Societiesfinanced by the Board
in Gujarat;
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(b) whetherthere is a proposal to provide
more funds tothese Societies by diversifying
the system; and

_ (c) the detgails of the dairy projects/
centres/ oilseed banks training centres and
testing centres likely to be set up in Gujarat?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b). No, Sir.
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(c) No more training centres and testing
centres under Oil Project are likely to be set
up in Gujarat.

Regarding Dairy Projects, based on
proposals received from the Gujarat
Cooperative Milk Marketing Federations/
concemed Milk Unions, National Dairy
Development Board has approved dairy
Projects as per details giveninthe statement.
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[ Translation]
Reconstruction of Bridges in Bihar

914. SHRI LAL BABU RAI:
SHRI RAM  "TAHAL
CHOUDHARY :

Will the Minister of RAILWAYS be
pleased to state:

(a) the number of bridges under the
Railways in Bihar, district-wise;

(b) the number of bridges which need
reconstruction or repairs and the action
being taken in this regard: and

(c) the details of the amount spent on
‘repairs of bridges in Bihar during the last
three years?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI K.C.
LENKA): (a) 8575 Bridges. District-wise
details are not maintained.

1

(b) 106. Work is in hand.

(c) Accountal of expenditure is not
maintained State-wise.

[English]
‘Reliance Petrochemicals Limited’

915. SHRI INDRAJIT GUPTA:Will the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Government are aware
of the Publkic Interest Litigations (PIL) filed
in the High Court of Gujarat challenging the
environmental aspects of the proposed
Reliance Petrochemicals Limited Refinery
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Project at Jamnagar district of Saurashtra
region in Gujarat; and

(b) if so, the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH) (a) Yes,
Sir.

(b) Govemment have not yet taken a
decision in the matter as the requisite
environmentalimpact assessment and other
related reponts required for environmental
clearance of the project in question are still
under preparation.

[ Translation)
Medical Facilities to Animals

916. SHRIHARIKEWAL PRASAD:
SHRI SHANTARAM
POTDUKHE:

Will the Minister of AGRICULTURE be
pleased to state:-

(a) the programmes carried out for
providingmedical facilities to animals during
1992 and 1993, State-wise;

(b) the achievements made by the
Government under this programme; and

(c)the assistance providedto the States
forthe purpose duringthe said period, State-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) Animal Husbandry
and Animal Health are State subjects as
such the medical facilities are provided by
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the State Governments and Union Teritories
to Livestock of the country. The Veterinary
Health cover is provided by Poly Clinics/
Veterinary Hospitals/Dispensaries/First Aid
Centres including Mobile dispensaries. The
number of Poly Clinics/Hospitals
Dispensaries are likely to increase from
20444in 1991-92to 21137 during 1992-93.
Similarly the number of First Aid Centres
including Mobile Dispensaries are also likely
to increase from 19360 in 1991-92 to about
19449 during 1992-93. The institutions are

fully supported by 250 Disease Diagnostic -

Laboratories functioning in the States and
Union Territories for quick and proper
diagnosis of diseases andtor effective control
measures. There are about 26 Veterinary
Biologicals Production Units out of which 19
are are in the public and 7 in the private
Sector. The production of vaccines has
increased to about 1250 million doses for
combating major diseases of livestock and
poultry. To supplement the efforts of the

State Gtovernment and Union Territories for

the control of certain important diseases a
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number of Centrally Sponsored Schemes
have been undertaken. in addition to that
there is Rinderpest Eradication Programme
which control the Rinderpest disease in all
States and Union Territories.

(b) The number of above institutions
have been increased comparatively from
1991-92 to 1992-93. There are 693 major
institutions and 89 minor institutions. In
addition to that disease diagnostic facilities
have also been increased. The production
of vaccine for controlling various diseases
has also been increased from 800 million
dosesto 1250 million doses. The statements
I1to lll showing the state-wise increase in the
number of institutions are enclosed.

(c) There are three Centrally Sponsored
Schemes through which assistance is

. provided to States and Union Territories for

controlling Foot & Mouth Disease and some
diseases of National Importance and for
monitoring the animal diseases. The details
of funds provided are as follows:

Name of the Scheme Year (Rs.in lakhs)
(i) Foot & Mouth Disease 1991-92 1992-93
98.55 161.65

(i) Systematic Controf of

Livestock Disease of

National Iimportance 129.15 229.43
(i) Animal Disease

Surveillance 40.00 - 55.78

The details of assistance provided to States are given in Statement IV to VI.
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